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M. Speaker : No interr_upticn in the guestion hour.
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Mr. Speaker ; It is a question hour,
A RrHATE qreer - Wie) W, 98 959 w1 qeequl g9 & (v ug
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Mr. Speaker ; It is only 2 question hour and after that | will discuss
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Mr. Speaker : After the guestion hour | will listen to you. Members
have a prerogative io ask gquastions, they get this opportunity very rarely, So,

| wilt not dismiss the question hour in any case. After the question hour { wilk
fisten to you. ‘ :
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Mr. Speaker : Question hour is very important for the Parliamentary
practices.
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Mr. Speaker : Question hour will not be disturb by me, T4 Fo 41
F2y FreEy affay e €1 (@R v e Question hour will not be
suspenided,

Seiry T (s Yol Ry gRetaren) - WA W, e el @ I
e oy el ST e SR iR wE Wt 2 | Question hour is sacrosanc,
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this House can not be helt to rensom by a set of party or by individual,
Question is already answered let the answer come.
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Mr. Speaker : Hon'ble Members, now Questions Hour Criteria for
Grantto the Gold Medal Winner Playars

“945, Shri Krishan Lal Panwar @ Will the Minister of State for
Sports and Youth Affairs be pleased 1o state the criteria fixed for awarding
money to such players of Haryana who have won Gold Medals in Games 7
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wmE,  ufEfiT o w"w wol gz Tog UEd TR UEd
1. deiwE wd 200,00,000 100,00,000 5,00,000
2 e wy / Wi 500000 400,000 3,00,000
s, ufdrgrd W 25,00,000 15,00,000 10,00,000
4 A /SRS IR 2500000 500,000 10,00,000
5 UGATEA Wd 15,00,000 10,00,000 5,00,000
6, TR,/ ORE wEed 15,0000 10,00,000 5,00,000
Lo
7. YA A E 10,00,000 7,50,000 5,00,000
e, Tl Ufimmi W@ 10,00,000 7,00,000 5,00,000
o, yar ofimE E@w 7,00,000 5,00,000 3,600,000
10, YH OTETSE W 5,00,000 3,00,000 2,00,000
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2 e/ W 3,00,000 2,00,000 1,00,000
13. o wierg e 2,00,000 100006 50,000
14. s fAEmey e 15,000 10,000 7,000
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10, TSN dou /WRES 15,000 10,000 7,000
e wieaiirer
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Mr. Speaker : Mr. Minister, you may answer only Mr. Armra’sﬂquestion
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Mr. Speaker : Let the Minister reply. (mterru'ptions) Let him reply.
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Mr. Speaker : Hon'ble Members, there has already been eight
supplementaries on this question, 7T wae 57 d1aL Fwrer S w B
oft e wrel [ulY : SN TETed, W WATe @1 WA TE T, T
wEe TN Raereet @ arer oY e Bl B | (IR T wiuTE)
ofY aremEr : Yo oY, G TS T OTATE &y & ¢ A oft & war &
fir Tree TR e o wiee difEd o geewgfEe €1 (R O craEm) ltisa
matter of record. (3% Ud sge)
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oY T AR eI ¢ AT FEGY, 2 (4R T )
1 STOE AR ST ¢ M TR, O (@R U8 Sa)
Mr. Speaker : Nothing is to be recorded. {Interruption}
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grer oy R gee ¥ g
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Sl w=h (of wordia f¥e geraran)  WwT W, T oy wEn
HRrg ¥ oy g fag § g 3 ok o % g E any e S & gea B 3N
o & 43 wiient % gwd 2 we have noted it: We will exmine it and | can
assure we will examine it positively. As far as Ms. Marrta Sauda (s concernad,

she belongs to my constituency, So, | wani to say that she comes from a
very poor balmiki family. She i also very hard working and very determined

giri. By share dint of her hard wark, she has gone ahead. WY, gAY B A6 UT
%ﬁﬁwnﬁwﬁﬁwﬁmwﬁwaﬁwmﬁwﬁ%ﬁﬁwﬁwﬁnﬁaﬁ
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wrRrdt wr oy wEw g wify | AR T wu i 5 ot Gl weraers
gfteesTer & uvarle @ | The matter is under consideration.,

#ft g R Aterar - wfew W= o= S we v ¥ ¥ om o
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SIHER gl @ Ay fioad & 3k ¥ ag we W € Y A vw
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W TE AT TR § S T ¥ w Ay o efey whg SR e e
T T HET? (9 T ) e TNy, §9 I o gl @ ue & B e
wﬁ%mww«wﬁ%m—ﬁﬁvaﬁ?mﬁwwﬁrwwaﬁmwmﬁ
£ { T W il et wnits Wi F sen aret et €| o wew # me vl
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fae 7= (ARe gl Rye =ee) @ onay 98vey, og a9 o T
grd | # wefie 7% T (@ o srae) Let me allow to speak.
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T HE ¥ ¥ wewm Wt % wef @ fae fd 9w @i gd o)

Al arfover fawr - ey wERY, 3 wiftorfy &) ToE T E 4 e
g =1 wdyrd § Mo SR This has to be deleted from the proceedings.

(g W@ arcflr S gret aon $uF Auae diesa & 59
Teeey T Wil 9 9o ®Y wed w1 du F am # ara o))



(7112 iy fem W 7 W, 2012

mwﬁwﬁ'gw:mafw,qwmaﬂ'mwm'
Tadt 2 T AT WTEE B IF A R QORI € W | v 1dd B ad-a
1 o AT T 1 S &, e @ 3-89 ST AT g% @ AfE B e
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BT iy | (TT v wEe)

oY areve HIR SRV © Hem werd, ¥ T AT W TSI w6
(it g T

oAy Yo R gesare - aee WETE, St guiy T8 @ g
e ) forerr e A fares & § wfem Sl gefeg & wd o i @ Wt anw
{Q"W%’W%‘%QW?IWW&@?WﬂﬁmﬁﬁﬁT
=T & et B g weEer £ | (¥R U8 weer) '

ofy e Therd) : rmer mErey, e ¥ Y TRAR & ¥ o 7E e
aﬁﬁﬁwmﬁ%(&ﬂwqﬁm‘wﬂ
L sfi vurdiy fiE ESTaren « e weed, GO @ e H o g e
% £ w2 o ST R ¥ i w W R o WeRrers Bl @ fen wE|
ST dichfRae W we | (R U8 U] | said that the matteris under
consideration.

ofY wyeovTTer Tt : o W, e A O THE SR, iR 3t
ey B 1 (2N T e

Shri Randeep Singh Surjewala : The matter is also under
consideration, We will also consider her case. (Interruption)

mwmaﬁ:wmw,wwﬁwwr%ﬁﬁmwﬁmwww
FERrE ¥ A anar | (@R vd )

o oIS Tol¥ + are WeTae, e ¥ a9 st ufkar &Y T
> e A T 5 Mer WY | o B o s diE 3 Rewm #) (IR w@
TaH ) ) _

Mr. Speaker : Hon'ble Minister has said that she will be considered.
What else you want ? What wrong he has said ? {interruptions) Very strange,
why are you standing here 7 (Interruptions)
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Mr. Speaker : Please go back to your seat, {interruption) Go back to
your seat. (Interruption).

Yy evEifess e ager v aw, § amowd smam 9 g b
T = e gw B goe OR ol wo € T ¥ e @)
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THIT which is favourable to all the athietes.
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Mr. Speaker : Allow me to speak. (Interrutpion) First of all, ail of you
go back to your seats,

oY greite ware aRtet - wER W oTHR g £ Al o S
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e & (e F wwe? Heew s (@59) let me go through it (interruption)

Shri Randeep Singh Surjewala : Sir, | stand by everyword which |
have said (interruption).

Mr. Speaker : He stands by his words. 314 9% Swrm ot wg7 {3 what
are his words (interruption) ®¥ B9 7 3ot #f AT 12T S a1 Wiy
w (freT) Anything which is objectionabte upon reading it will be deleted.
(interruption)
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Sh. Ashok Kumar Arora ; Speaker sir, ... (noise & interruption).

Mr. Speaker ; | will examine the record. Hon'ble Parliamentary Affairs
Minister, did you say anything adverse regarding the opposition 7

Shri Randeep Singh Surjewaia : Speaker Sir, | can repeat word to
word if they will listen. Any doubt that is in their mind is aiso clarified, 3087
AErey, W 7 oy fis 3 T wer o i aw e A W o vy aredfE
oRaR F § afv A Ry ww 43 © ¥ (@R @ wae) = s [T e |
a7 f oy o Fod B Wl E ¥ | 9w anw o wfuen @ AR 8 # wE
fis gy S waferg 98 € 7 ag e P wnr & W ) s g
¥ A gfee & wiifs 78 te e afere oReR I off oft Wy oreT B 9
72y s @ <o B 0 @ SERe a9 T | g ET T a5
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# 39 TE BT A § AT 39 ¥R aR Qe ey v e w8 9 ar wlee
oRaR 9 & 3w s § ey wae £ g | stand by that word, (noinse &
interruption) There is nothing unparliamentarily, it is 100 percent correct.
(TR o wrew)
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Shri Randeep Singh Surjewala : The matter is under consideration
and the Government wiill consider it positively.
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Mr. Speaker : Next question please,

implementation of Sixth Pay Commission

*066. Shri B.B. Batra : Wil the Finance Minister be plaased to state
the amount of money paid out of the State excheguer to the employees
of the State as a result of the implementation of Sixth Pay Coammission
recommendations.

Finance Minister (Sardar Harmchinder Singh Chatha) : Sir, the
State Government has implemented the recommendations of Sixth Pay
Commission in the year 2008-09 w.e.f. 1.1.2006. The total impact on the
State exchequer on accaunt of payment of arrears and increase in salaries
and pensions of Government employaes and employees of the Government
aided ingtifutions from the year 2008-09 to 2011-12 i Rs. 13930 srore,

This includes payment of arrears of Rs. 5125 crore for the period
01.01.2006 to 31-12-2008 and an annual impact of Re, 330 crore, Re. 2505
crare, Rs, 2820 crore and Rs. 3150 crore in 2008-09, 2008-10, 2010-11 and
2011-12 respectively.
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Upgradation of Bus Sub-depot of Palwal

*893. Shri Subhash Chaudhary : Will the Transport Minister be
pleased to state the time by which Palwal sub-depot is likely to be upgraded
as Depot?

Chief Minister (Shri Bhupinder Singh Hooda) : Sit, Palwal depot
is likely to be made operational approximately in two years.

oY gy ey : anow Wy, ¥ SO AR W R HEEd | gEsl
e & % weae ¥ 9 we fad 8 T T gy e Tt Y W W
TR T G T AT § AR i B O e O fadl gey S T e
=14
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ey arem & & Tga e @i &) § HE wEew & qo A g o
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&hri Randeep Singh Surjewala : Suggestion noted sir,

1 gy ey : anmer wEvEy, Heuds o 66 W UEel IR W §
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& g A £ 6 7% 9w e By W gy W’

Shri Randeep Singh Surjewala : Sir, it is a separate question.

My Learned member should give a separate notice in this regard and we
will reply to that,

Deasilting of Nissing Draiﬁ

*925, Shri Mamu Ram : Will the irrigation Minister be pleased to
state whether there is any proposal under consideration of the Government
to desilt the Nissing Drain in Nilokheri Constituency and to widen the bridge
constructed on it if so, the time by which the said works are likely to be
completed ?
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Finance Minister (Sardar Harmohinder Singh Chatha) : No sir.
o1 A W - sreus AEEY, F §TOS WO W A AR W YET B
g Top AR & 99 251 Wt e v Bl sl o e (o et s | A e
IR WA S W AT § 1% 99 B9 & g o e o © ke @ wy Ared 87

wYar gifers THE Acor - sy weey, & W wae 3 @
HTEHT T 25—30 Ta T8t T81 TS A1y & f 9ue Trs 21E vore vl
gafery weg daar famm T § 15 39 9 9w [t 8T e ofiv ur P
FY T E gwlen 18 g9 w g | e e
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2 ol s dher ¥ oW 9% 4@ ) et e wrdmy
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W i gear fa S | fe yer @1 Bl wew o e W ¥ wp yw dw
FETT # 7

Computerization of Records

- *850. Smt. Sumita Singh : Will the Health Minister be pleased
to state whether there is any scheme under consideration of the Government
to computerize all records and functioning of the office of Registrar of births-
deaths?

Heakth Minister (Rac Narender Singh) : Yes, Sir
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[ s gfoen g
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To set up 1 KV Sub-station af Mohra

*939. Shri Jagbir Singh Malik : Will the Power Minister be pleased
to state whether there is any proposal under congideration of the Government
to set up 11 K.V, Sub-Station at vilage Mohra, tehsil Sonepat | if so. the
status thereof 7
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a5 A W g wre T fa S
Mr. Speaker @ Now, next questicm please,

Shifting of Veterinary Hospital

*996. Shri Rajbir Singh Barara : Will the Animal Husbandry Minister
he pleased to state whether there is any proposal under consideration of
the Government to shift the Veterinary Hospital situated in the Main Bazar
of Barara, outside Barara city; if so, the time by which the said Veterinary
Hospitat is likely to be shifted?

Agriculture Minister (Sardar Paramvir Singh) : No, Sir

ofY e e TSt - W R, # AT At T A W o @
T HIET §, [6 avrer F Y Oy R § U8 gR0 w9 aran o & e
TE G 26—30 WE G | TH G Il BT AW A ot fammd andy &
AR g AT g T oy A o am et € o g v wErE v qmnAT 3w
B S UKl § FTET e § v foawd 27

WA geHdlR RE « Wi W 1y sreure B A @ s B Y 7w
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Mr. Speaker : Hor'ble Members, the question hour is over.?

forem 45(1) @ aefie e @) Ao 9v @ T TR
gl @ ferfag svR
Upgradation of PHC

*906. Shri Pardeep Chaudhary : Will the Health Minister be pleased
to state whether there is any proposal under congideration of the Government
to upgrade the PHC of Pinjore to CHG ; if 50 the tirme by which the abovesaid
PHC is likely fo ba upgraded ?
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“825.

(b)

Efvaon fawr aAr (7 A4, 2012
Electricity Connection from Urban Feeders

Shri Anit Vij : Will the Power Minister be pleased to state—

whether there is any proposal under consideration of the
Government to connect domestic electricity connections of the
villages with the urban feeders of electricity which have come
under the limits of Ambala Municipal Corporation due to
extension of the limits ; and

if g0, the time by which aforesaid proposat is likely to be
materialised?
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Total Posts of Doctors in Safiden Constituency

“844.

to state —

(@)

{b)

Shri Kali Ram Patwari : Will the Health Minister be pleased

" “The total number of posts of doctors in the following hospitals

of Safidon Assembly constituency.

{0 'General Hospital, Safidon City,

(il Community Health Centre, KalWa

(iii) Primary Health Centre, Dhatrath, and

(v} Primary Health Centre, Siwana Mali ; and

the number of doctors posted in the aforesaid hospitals together
with the number of posts of doctors lying vacant 7
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Extension of Municipal Couneil Limit

*864. Shri Ghanshyam Saraf ; Will the Minister of State for Urban
local bodies be pleased 10 state ~

@)  whether there is any porpoal under consideration of the
Government to extend the urban fimit of Municipal Councit of
Bhiwani Assembly Constituency ; if so, the time by which the
urban limit is likely to be extended : and

(B} whether it is a fact that names are being changed in House
Tax Record in an improper manner in the office of Municipal
Council, Bhiwani; if so, the time by which action is (ikely to
be taken against the delinquent officials ?
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Offices of Agriculture Department at Jind

*850. Shri Hari Chand Midda : Will the Agriculture Minister be
pleased to state —

{8}  whether it s a fact that the following offices of the Agriculture
Department are situated at a distance of seven kilorneters from
Jind town :— )

(i} Agriculture Engineer (Boring Section)

(i) Soil conservation;



(7)26 B e W i7 74, 2012

{Dr. Hari Chand Middal ,
(i) Cane Development ; and
{iv) Land Water Reservoirs |
(o} if so, whether there is any proposal under consideration of the
Government to shift the above mentioned offices to Jind town

alongwith the time frame within which the shifting is likely to
be taken place : and

{(c)  if not, reasons thereof ?
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Upgradation of Schools

*873. Shri Rameshwar Dayal : Wil the Education Minister be
pleased to stated the total number of GPS, GMS & GHS, upgraded in Bawal
Constituency during the period from 1-4-2005 to 31-12-20117
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Repair of Roads

*390. Shri Raghubir Singh Tewatia : Will the PWD (B&R) Minister
be pleased to state whether it is a fact that the roads are lying damaged
in Prithla Constituency ; if 50, the time by which the damaged roads are
likely to be repaired?
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Accurnmulation of Dirly Water

*868. Master Dharam Pal Qbra : Wil the Chief Minister be pleased
to state whether it is a fact that dirty water of residential areas of village
Behal accumuiates in the Bus Stand and on Bhiwani-Behal main road; if
so, the time by which the nullah to drain out the dirty water is likely to
be constructed?
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Electricity Connection in Dhanies

*B76. Smt. Saroj Mor : Will the Power Minister be pleased to state
whether there is any proposal under congideration of the Government to—

(@) Provide Electricity connection in Dhanies |
() Remove Electricity wires from the roofs of Houses ; and

(¢} Replace old\damage electricity wires in Narnaund constituency;
if s0, the time likely to be taken to complete aforesaid works?
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Hlegal Construction on Scheduted Roads

*861. Smt. Kavita Jain : Will the Chief Minister be pleased to state
the District Wise number of illegal constructions in violation of the Punjab
Scheded Roads Act, 1963, on the National Mighways and Scheduled
Roads in the State that have been regularized ?
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Encroachment upon Forest Land

*$32. Sh. Aftab Ahmed : Will the Forest Minister be pleased to

state

(@)

(c)

the total forest land available in Faridabad and Gurgaon Districts
togetherwith the Range-wise detail thereof ;

‘how much forest land in District Faridabad and Gurgaon has |
been encroached upor/occupied llegally togetherwith the details
thereof : and :

the steps being taken to vacate these iHegal necupations and
encroachments ?
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Purchase of Potato and Onion by Gavernment Agency

*936. Shri Ashok Kumar Arora : Will the Agriculfure Minister be
pieased to state whether there is any proposal under consideration of the
Govermment to purchase Potatos and Onians through any GovernmentAgency
on the pattern of purchasing of Wheat, Paddy, Millet and Mustard by the
Government Agency ; if 50, the details thereof 7
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Distribution of Electricity by Private Parties

*899. Sh. Ram Pal Majra : Will the Power Minister be pleased
to state whether there is any proposal under consideration of the Government
to hand over the distribution system of electricity to private parties (franchise)
in the area of Gurgaon and Panipat ?
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Survey of Unauthorized Colonies

149. Shri Sampat Singh ; Will the Minister of State for Urban Local
Bodies be pleased o state—

(@)  whetherany survey of unauthorized colonies in the urban areas
of the State has been conducted | if yes, the total number and
names of unauthorized colonies in Haryana;

[{)] the number and names of such colonies that fulfil the norms
for reguilarization; arnd

{ey  the time by which those unauthorized colonies which fulfil the
norms are likely to be regularized?
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Additional Posts for Pt. Bhagwat Dayal Medical College

150. Shri Sampat Singh : Wili the Health Minister be pleased to

slate : .

(@) the number of posts of medical faculty and paramedical staft

‘ increased in the Pt. Bhagwat Dayal Medical College after its
Lup-gradation as University together-with the names of such
posts.

(b)  whether there is any vacancy in the medical faculty or the
parameadical staff in the aforesaid University | if yes, the number
of posts which are vacant; and

(c) the time by which these posts are fikely to be filled up?
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Number of posts created after upgradation of Pt. Bhagwat Dayal

Medical College as University of Health Sciences, Rohtak

. Mo,  Name of post No. of posts
No. of posts of Medical Faculty :
1, Assistart Professor in Burns and Plasfic Surgery 02
No. of posts of paramedical staff (Catagory wise)

1. Laboratry Technician 20
2. lLaboratory Technologist &
3. Jr. Theatre Master/Operation Theatre Master 10
4. Operation Theatre Assistant 5
5, Museum Kesper 2
8. Perfusionist 2
7, TMT Technician 2
8. Echo Techmcian 1
g, EMG Technician 2
10, Plaster Technician 4
1. Pharmacist 3
12, ECG Tachnician 4
13. EEG Technician 1
14, ICU Technician 8
15 Sy, Techpician 12
16, Sr. Radipgrapher 2
17. Theatre Master 1
18. Dialysis Technician 4
10 Lithotripist 1
20, Technical Assistant (Radiciogy) 3
21. PFT Technician 1
22. Dental Mechanic 4
23, Dental Hygienist . 3
24. Medical Record Clerk 2
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5. No.  Name of post No. of posts
25. Histopathotogy Technician 2
. 28, Assistant Dental mechanic 1
27. Media Maker 1
28. Nuclear Medicine Technalogist 2
29, Cytotechnologist 1
30. Jr. Physiotherapist 1
3. Jr. Physio & Occupational Therapist 1
32 Physiotherapist 1
Monthly Allowance to SC/BC(A) BPL Students

151. Shrl Sampat Singh ; Wil the Education Minister be pleased

to state — ‘

(@ the total number of students i.e. 8.C., BC(A) & BPL category
from class 1 to 12 who are getting student relief fund/monthly
allowance in Haryana as on today alongwith the details of the
armount of monthly aliowances being given to each classes |

by  whether the aforesaid student relief fund is being given regularly
i.e. monthiyfquarterly etc. ; and

() whether some of students of the aforesaid categories have
been still left without any student relief fund in the current
financial year ; if yes, the number of students and the total
armount thereof ; together with the detailed information alongwith
the date and amount distributed in the schools or fo their
individual accounts during this financial year ?
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Construction of Lake
152, Shri Sampat Singh : Will the Agriculture Minister be pleased
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()

(&)  whether any lake had been constructed in Haryana Agriculture
Universily in early 1970's to attract tourists ; if yes, the amount
spent thereon ; and ‘

(b} whether this jake is still existing ; If yes, the condition of the
aforesaid lake 7
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Mr. Speaker : Hon'ble Members, | have received a calling attention
motion No. § from Shri Sampat Singh on the pitiable conditions of the
School Education in Government Schoals in Haryana. Shri Ashok Kumar
Arora. Shri Krishan Lal Panwar, Shri Anil Vij and Shri Rameshwar Dayal
will also get a chance to speak and ask supplementary. (Moise and
Interruption)
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TR B ddmae BARH B GrE ® 7T e 2 B S ol 98 2 ue
T Ut T i & e § ) e fne & weld) wnft o A o) S e
Yt e € 9 T An € o user yrerd v £ of Tus ae weee
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E0 i §Pvea Avrd @teRe § e, Aredly e ardf @
et HIN AHTAl 4 BT TFHH WO w69 BT o F apey arddrd
A w1 )

#ft sredst ;g ) AT e TR s WIed | (R g wrae)
Please go back to your seats. (Noise & Interruption) &1 ¥t a1y wewr 7
BV T ST F I W g TA ) 519 @) e W P o wees T ami |
(¥ 7d =@e) Hon'ble Members, | have to warn you, Please go back to
your seats. .

1 wordry g GRoTaTa : ds wEEE, W 3wl B g @
q Y Ve § W 0T wdd WY F A g @ € gifs oeeh vt 8 andi—nn
T A T | (IR T ) e o e R Precd St T ot O
o7 IR TRl A 27 ST BN WA o S W e ev—ay o S wry
DT AAgT (T g B4 (oM OF wrawr) O ad A § foe smedan @ afey fiEey
fmer=t O e ey eft | g Y- et ol et & e 9w gam
54 a8l @ €T el F e e € (3R o wee) € ad w8
forgin wew & werrd awarg | F o8 ol § vl sveen ¥ o gend awad | o
SR A W $F IR F wier # it §1 g € gl @ afey el oy
RO | §REIN S 2edien ¥ TNEl B geredrar (@i oF =) T 9 '@ Ry
e TE weed e @ & fF uw o g § T gl ff 9 vt wan
gl | e, gt 1 ol iy | A AT  RoeTe e el aved 32 et
& N IR ST e ST R 9 | (g o samen) mer g @ 9
Rl €| A Eh @ A mef 8 e e AR Y & wed &) (W 0 onm)

#f greger : any @) arefty wew U IR A el oy b
TR | Please go back to your seats. (Noise & Interruption) [ am requesting
you lasttime. (Noise & Interruption) | am warning you, Members. Please go
back to your seats. '

#1 worfiu Ry gestaren < aeue wdey, . (75
#l F=as : TW A WEwE, g NG ST et uR o |

Hor'ble Members, please go back to your seats and this is the last waming
I am issuing to you. (Noise & Interruption). Please go back to your seats.
(Noise & Interruption) &9 G791 &i% Il e = W89 @R o
oY) | am warning you. (Noise & Interrution) | wilf physicaily remove you
from the House. (Noise & Intercuption) | am waming you. (Noise & interruption)
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you are interruption. (Neise & interrutpion) 1 am requesting you last time.
{noises and interrupiton)

(All the rmembers of Indian National Lok Dal and Bhartiya Janata
Party did not pay heed to the repeated requests made by the
Hon'ble Speaker and continuously shouting siogans in the wel
of the House,)

sft ayemey - A R Wel W WY | (noises and interruption) Hon'ble
Members go back to your seats. This is the last warning. 1 am issuing fo
you.

(Al the members of Indian National Lok Dal and Bhartiya Jariata
Party did not pay heed to the repeatad requests made hy the
Hon'ble Speaker and continuousty shouting stogans in the well
of the House,)

Mr. Speaker : This is the last warning. Go back to your seats. |
warn you. {noises and interruption) Go back to your seats.

(Allthe members of indian National Lok Dal and Bhartiya Janata
Party did nat pay heed to the repeated requests made by the
Hon'hle Speaker and continuously shouting slogans in the well
of the House.)

Mr. Speaker : Go back to your seafs. (noises and interruption)

{Alithe members of Indian National Lok Dai and Bhartiya Janata
Party did not pay heed to the repeated requests made by the
Hon'ble Speaker and continuously shouting slogans in the well
of the House.)
Mr. Speaker : Alright, | arh warning you. | will physically remove you
from the House. (noises and interruption) .
(Altthe members of Indian National Lok Dal and Bhartiya Janata
Party did not pay heed to the repeated requests made by the
Hor'ble Speaker and continuously shouting slogans in the well
of the House.) |
Mr. Speaker : | am warning you. You are interrupting the proceedings
of the House. (noises and interruption)
(All the members of Indian National .ok Dal and Bhartiya Janata
Party did not pay heed to the repeated requests made by the
Hon'ble Speaker and continuously shouting slogans in the well
of the House.)

St oW uPTy Weren ;- ww 59 e d = wxawet @R @
)
oY Aege « B Feare? T ug 18 Tt @ ol 87 Is this the way
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to speak? WY OF AT Wict OX 9 SR OF W ch’iv” #af 981 87171 (Noises
& Interruption)

(All the members of Indian National Lok Dal and Bhartiya Janata
Party did not pay heed to the repeated requests made by the
Hom'ble Speaker and continuously shoufing slogans in the wel!
of the House. )

oY atte weter leTen ¢ anTE HERY, AT TE W =l Sean sl s
a7 =0T 39 &1 (noises and interruption)

{Allthe members of Indian National Lok Dal and Bhartiva Janata
Party did not pay heed to the repeated requests made by the
Hon'ble Speaker and cortinuously shouting slogans in the well
of the House.)

Mr. Speaker : This is the last warning | am issuing to you. Go back
to your seats, please, 30 ¢ HFNEH FH § Please go back to your
seats. (ncnﬁes and lnterruptlon)

{Allthe members of Indian National Lok Dal and Bhartiva Janata
Party did not pay heed to the repeated requests made by the
Hon'ble Speaker and contmuously shouting slogans in the well
of the Hause.) ‘

. Mr. Speaker : | am naming Shri Ram Pal Ma]ra, Shri Anil Vij,

Shri Subhash Chaudhary, Shr Abhey Singh Chautala, Shri Bishan Lal Saini
- and Shri Krishan Lal Kamboj. You all may please leave the House, Let the
House continue. (Noises and interruption)

{At this stage, Shri Ram Pal Majra, $hri Anil Vi, Shri Subhash
Chaudhary, Shri Abhey Singh Chautala, Shri Biskan Lal Saini
and Shri Krishan Lal Kamboj did not withdrew from the House
and continued raising slogans.)

Mr. Speaker ; | have named Shri Ram Pal Majra, Shri Anil \ij,
Shri Subhash Chaudhary, Shri Abhey Singh Chautala, ShriBishan Lal Saini
and Shri Krishan Lal Kamboj. You all may please [eave the House. Lat the
House continue. (Noises and Interruption)

(Al the members of indian National Lok Dal and Bhartiya Janata
Party did not pay heed to the repeated requests made by the
Hon'ble Speaker and continuously shouting stogans in the well
ofthe House.)

Mr. Speaker : [ am also naming Shri Jagdish Nayyar and Shri Mohd.
Hyas. (Noises & interruption) | have also named vou Shri Krishan Lal
- Kamboj. Plese leave the House, (Noises and Interruptron) Shri Ram Pal
Majra, leave the House, you have been named.
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[4f1 areme ] .
(At this stage, Shri Ram Pal Majra, Shri Anil Vij, Shri Subhash
Chaudhary, Shri Abhey Singh Chautata, Shri Bishan Lai Saini,
Shri Jagdish Nayyar, Shri Krishan 1.al Kamboj and Shri Mohd.
flyas did not withdrew from the House and continued raising
siogans.)

off vordvy Ree QRoiaTen - weaer wEgy, R el Bt are AW
# ST T ArER I @ T SR - |

(At this stage, Shri Ram Ram Pai Majra, Shri Anil Vij,
Shri Subhash Chaudhary, Shri Abhey . Singh Chautaila,
Shri Bishan Lal Saini, Shri Jagdish Nayyar, Shri Knshan Lal
Kamboj and Shri Mohd, llyas did not withdrew from the House
and continued raising slogans.} :

Mr. Speaker : Marshal take them out of the House.

- (Al'this stage, Sergeant-at-Arms with the aid of the Watch and
Ward staff took Shri Ram Pat Majra, ShriAnil Vij, Shri Subhash
Chaudhary, Shri Abhey Singh Chautala, Shri Bishan Lal Saini,
Shiri Jagdish Nayyar, Shri Krishan Lal Kamboj and Shri Mohd.
liyas out of the House.) (§e Jd wrawr+)

| U (gw ey $Re et elwed @ Avedty e wef @ we A
sufew wdt waw A AT | aH¥ ARETG] WY A |

. Mr. Speaker : Hon'ble Members please go back to your seats. You

. are waSﬁng the time of the House. (Noise and Interruption) Hon'ble members

_please go back ta your seats. (Noise and Interruption). ‘
(At this stage, Members of Indian Nafionat Lok Dal present in
the House and a Member of the Shiromnani Akali Dal (except
Shri Om Prakash Chautala, ShriAshok Kurnar Arora, ShriAjay
Singh Chautala and-Shri Sher Singh Barshami, MLAs) did not
pay heed to the repeated requests made by the Hon'ble Speakear
and continyously shouting siogans in the well of the House.)

N Mr. Speaker : | am reguesting you last time ptherwise, | will have
" to name you, (Noise and interruption).

(At this stage, Members of Indian National Lok Dal present in
the House and a Member of the Shifomani Akali Dal (except
Shri Om Prakash Chautala, Shri Ashok Kumar Arora, ShriAjay
Singh Chautala and Shri Sher Singh Barshami, MLAs) did not
pay heed to the repeated requests made by the Hon'bie Speaker
and continuousty shouting slogans in the well of the House.)

ot aream - ay ared) et o ogd | (noises and inferruption). Hon'ble
Members go back to your seats, This is the fast warning. Go back to your
seats. | warn you. (Noise and interruption) Go back to your seats otherwise,
| will have to name you, -
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(At this stage, Members of indian National Lok Dal present in
the House and a Member of the Shiromaini Akali Daj (except
Shri Om Prakash Chautala, Shri Ashok Kumar Arora, Shri Ajay
Singh Chautala and Shri Sher Singh Barshami, MLAg) did not
pay heed to the repeated requests made by the Hon'ble Speaker
and continuousty shouting slegans in the well of the House.)

© Mr, Speaker : | am naming Shri Ashok Kashyap, Rao Bahadur
Singh, Shri Dharam Pal, Shri Dilbag Singh, Shri Ganga Ram, Shri Hari
Chand Middha, Shri Kali Rarm Patwari, Shri Krishan Lal Panwar, Sk Mamu
- Ram, Shri Narender Sangwan, Shri Naseern Ahmed, Shri Pardeep Chaudhary,
Shri Parminder Singh -Dhull, Shri Prithi Singh, Shri Phool Singh,
Shri Raghbir Singh, Shri Rajbir Singh Barara, Shri Rameshwar Dayat,
Smt. Saroj and Shri Charanjif Singh. | have named you. You all may please -
leave the House. Let the House continue. (Noise and Interruption)

(At this stage, Shri Ashok Kashyap, Rao Bahadur Singh,
ShriDharam Pal, Shri Dilbag Singh, Shri Ganga Ram, Shri Hari
Chand Middha, Shri Kali Ram Patwari, Shri Krishan |al Panwar,
Shyi Mamu Ram, Shri Narender Sangwan, Shri Naseam Ahmed,
Shri Pardeep Chaudhary, Shri Parminder Singh Dhull, Shri Prithi
Singh, Shri Phoot Singh, Shri Raghbir Singh, Shri Rajbir Singh
Barara, Shri Rameshwar Dayal, Smt. Saroj and Shri Charanjit
Singh d|d not withdrew from the Mouse and contmued raising
slogans.)

Mr Speaker: | have named you. You may please leave the House
(Noise and interruption). -

(At this stage, Shri Ashok Kashyap, Rac Bahadur Singh,
Shri Dharam Pat, Shri Dilbag Singh, Shri Ganga Ram, Shri Hari
Chand Middha, Shri Kali Rarn Patwari, Shri Krishan Lal Panwar,
Shri Mamu Ram, Shri Narender Sangwan, Shri Naseem Ahmed,
Shri Pardeep Chaudhary, Shri Parminder Singh Dhull, Shri Prithi
Singh, Shri Phool Singh, Shri Raghbir Singh, $hri Rajbir Singh

© Barara, Shri Rameshwar Dayal, Smt. Saroj and Shri Charanijit
Singh did not withdrew from the House and continued raising
slogans.)

. Speaker Marshal take them out of the House.

(Atthis stage, Sergeant-at-Arms with the aid of the Watch and
Ward staff took Shri Ashok Kashyap, Rao Bahadur Singh,
Shri Dharam Pal, Shri Dilbag Singh, Shri Ganga Ram, Shri Hari
Chand Middha, Shri Kali Rarm Patwari, Shri Kiishan Lal Panwar
Shiri Mamu Rarn, Shri Narender Sangwan, Shri Naseem Ahmed,

- Shirt Pardeep Chaudhary, Shri Parminder Singh Dhull, Shri Prithi
Singh, Shri Phool Singh, Shri Raghbir Singh, Shii Rajbir Singh
Barara, Shii Rarmeshwar Dayal, Smt. Saroj and Shri Charanjit
Singh out of the House )
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getw 54t (&) vordig fYg geetara) - s weTey, T e @
STENYT T e 2wl @7 gl u) v, W re § AR ASEe SEN
YUY gouT ol Wi ¥ T fege e B 1 Sir this kind of conduct by
any Member in the House is condemnable, (FiY 8 T@9M) TR, ¥ TN
ST WTH TU Hed ¥ B8 W8 & | UF $9OT URH! WU T8 § | Tei use 4 3y
T W1 qTET B E | (TN 95 ) Speaker Sir, on behalf of the Government
| am making & statement. SEMET S 7 T F57 o7 o g9 #Ram ¥ U does
T FNC T TET T | G PIE BN W S H T wople ¥ Iwd
aTae e Ui @) UF e o o BT 7o Rl WIRY | We have also
constituted a Backward Class Commission in Haryana. It is a statutory
canstitutional Commission. It is examining ctaims of all communities. It is
examining claims of as many as 17 different castes and communities who
have gone forwarded and presented their claims. I & o & YEgd= ot
& e i) o 3 SR wer {3 F anesT TR | g off 3wl B (S
ST et v frwer o swar o ary Sl | T g A Pty s e
ey AT B Reive Bl @ u oo & o e R 21 S B o T
1 RoE el ot o Rre-fier fAREREr (17 fivei) o sme & 3
FeropTIREr T | IR W O R TR S | TR TR, N S el
ol w1 sy v o wweler o o) 39 TR Y AR H SeER @ 9,
& gl O TR T SR SRR AR S B I T 9 9 9 & 1 deas T
e F 9 RO i wed Tl § S frofy 8| R o @ v
g ol 7 forgt &7 Gorar | $ES Fravig o @9 T o g widit @
weTfirey ot € A agl av= T 48 w2 | w2 on Ft 3t ag w5 e w9
T s, O @ B R, wrdu’ @ BT i i WY 9§ EH e |
TRPR I 30 g § aga wweshenn o &) g of A O 9 9 W agy
o Frera | arme g Wl wrerey of ¥ o) A e 698§ dw R o f g
¥ oo e S W BT Ord ¥ 1 ORER Y ST ¥ wm R & R E S
way 5 oy gaee A 2w B S W e @) ReRy # & o gl e 9
T ¥ | Al @y axerer A, S @ g o e Al d ) Gt o
TRyt Uy e WA W, W Bidgat & e g gaaw arg & A o
# it gk e 30 g0 &) e o fine o v @ ol & 9w R § wes
T A # TR @) ov 4 U7 FE me % we again appeal for peace.
5 T & T i @ e o 8 @ wm o) R f R #1s sl e
Fo= e ¥ S ot ween wfarE Bl | (@ v we) wfie) ww, g |
% e B & gfve % awl W B1S prafer T | v e S e T
TET dreendE 9y ¥ (3R vd o) & A0 T S 6 g v fger §
st Fie #il b Tare ¥ e & e ofr eEiY QT € A o gE B di
o R e ) e o Gty wER o oee ) i Qe o far om | o T
feeptd & 7 Fop i | A e e ¥ B < g o 98 W agy R B e |
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JEE O B 59 i o 49 & et wo el & & we frar (o o
arEsT) | A T A E el frd B aiee o—o Preed Rl Y iR @ e
feram o o faret o gofeat o avel o et @ Ay Sy R o (e vl
FET) | wfr R wgw o sfey Rt sl R O (R ¥ waw) | 8
T wm & fret geltn & sfwr ufgears el & oo s ot (R og
sraerr) | & e eftny of frarm & Be 9 9T T 3T N | (BTN UF @)

I YT B AT

ST DT WA aletal ; SRy WaIed, R VST HiEm WiE e lemaiNar
Y gferd BT WO a0 T Fee ® AN W o7 | O R BE B |

3ft sema © HieTa UTEe, 3T e AT Sof HIYHT YSeie WE ot
¥ and | have asked for its examination.

o F9e HAN AT ;WY US Y 3¥ W A By |

it areas : aer o, GRS g YronfT wR ol R SucH ged
& ()

Shri Randeep Singh Surjewala : Speaker Sir, | was making a
statement on behalf of the Government on the floor of the House a4 2wi¥
fruey 2 vl % el wa S W @ ) o) vy e B @i
Y sreER el o) B § 9 di et €1 g @ o & ferg o=t uisaren
W TR G B TE GO | g & iR 1 e ewet e, 9ue 847 ol
HOH W B o W B =TT | O TR et st sireRer SRR T o
forer @& et o ver B (ol we s frg wote § S o e vashy oo
o v € uw O oadt

oY 3119 YehreT HAiSTel : Hene weied, [FEN § W ueA gy € 9% 959
&1 gy & | wrifergel o © werEin B Y @] By el & W v g, wwenad
T W ) R T T § | (@R ud oeaT)

ofY <oTEIy T RIaTaT : o RSy, A W B WG e A
BT TG B | TN T AR v agn £ 8 aive wfow 4wy By & geeus
wflry & wod wiet @), ol TRENYE B aTaug o I 9 | 39d ENT UG
TRRT A9 &R TA®] AP & adolg 4 59 S dE @) | {9 U9 o)

(59 v faud & a7 S o9 Udre d@lere oRAE @ Ul ®
TNy o BT WE B MY) | )

iy areite wHe ARTRT ¢ SN ASTEY, WU SHANT W @ A wal
&Y A g B, TwE) oY 9T gend | (IIN UF e)
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ff vordty Ry GISHETAT : 30 TEISY, BEE 99 A 0¥ ¥EE 9
& it wow @ oW T ) T o8 Taeeel I ol g o § e
) Frd O afee oy op el 98 € fF 98 w67 o0 TR R A |
(@i v e el @ 9% erftaraw 98 i ux W@ g% o e || (R g
s Rl @1 f T e Al g wifEe fF 9F e U9 oR e e @
ey Wl 9 o ARy | '

ofY sreer @ HiEren oY, AV 9 4@ WA Wl 99T es 87 T HuR
We 3 o g3 ol T FF T 7

Y oy g w[eerarar - seus WEEY, 9 wiey offes 7 Ui 5
e B e # o WG O ey wee Y wrfard $ gardi? ($R vE o)
T g wd ot frwer ot s o Rdnd @t am o € e frwe T smOR
17 Ty & A § Rerd & g R & worfaw Pty 81 o | @R v
) e @Y Wi we e o) w2 angh 9 we eig ek S fenn
T T | A AEeT, ¥ dw A S e wwd ¥ I 0% st wlerT ik |
(2% T egere) S o e wer @ g 96 o wae | Bl @t 7T afilmeEn
T8 & s ww HE P owy FF e et &g anl @t o PR B R | g
e BT AN = ardE o B # o 7 Hheren off B F ¢ (@ 9 wEE)

o gremmer + 3 ey et < ST o R e offaR & e A ¥ ST

¥ R | R T AT G T @ A ansT aedite e § 1 26
1T TE TR ST WET B A9 # 7R e o o ST (SR U awi)
aenE @ g T T T Wer = Y Y amge w8 arrig wed s (TR O
QEETH) .

ft st waTer wherel - 98 4 T @Y sawEar ¥ | (¢ 8 oeT)

ot Ty Ry YIS « Seng wErgs, draren wrEd Al O e o
{rerst o v E | (0 OF ) g SN 0¥ S TRE o1 el fr W e
¥ ey VRIS, 39 TNE 9 weA o grdurdy FRr =@ (@R vE sayr)

off arearey - oy Sa W WS T g AN wed e aroeht e W 4T

Shri Rndeep Singh Surjewala : Speaker Sir, | am making a detailed
statement on the floor of the House. |

Mr. Speaker : Let the Minister make a Statement. (Interruption)
- #ﬁmﬁﬁﬁfﬂ?m:w}”ﬁm.ﬁﬁ”ﬂmanﬁﬁﬁﬁm%ﬂgﬁf
W‘ﬂ%ﬁmgmwﬁ?ﬁmmmﬁwﬁmﬁwaﬁﬁ
wege s ¥ | (Rre) o e wd A ot g
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Mr, Speaker : Let the Minister make a Statement. (Interruption)

ST o ety wers ; ofeme TEISY, T UTe B O 9 R o
o = fy ae § e vee wed ¥ o gened )

A1 e S wEe W g gF € Ie wea A aifte W g o
THaT ! They will not be called back. | have already named them.

e word Ry arey - eI AEiey, URS g9 werdty wew! o uw
- e et e 3| vE el ywawr w6 § 5 Ruer & Ser o 5w
TER A e o 3 ¥ e T By

Y A warer dteran : s wetey, o9 gEe FAN A g ot o
Ty F9 fory 7 § TeT ugel WeR & 4rew g W |

o0 ateqEr : wEe a9 AT e U oY A ¥ e g g

A1 YT {5 GRoTaTdr « gy qete, 59 Te © fve @ Ry wed
B A H oY ST arters @ 50 a8 H § engeh ST g €

o QT wer Wleren ; amme WEIEN, oTH et wAd @y oy o o
Hawq - fehy 7Y ¥ S TEe WY ¥ argw gy oy | st wetey, aw Ha
S AT O g £ ofiv BN A i uw v F --

o1 srear - EeraT TR, AT THTE MO S a1 oy £ #Y 39 Wy
HER F 9 GRY wat o B uge wves et 29 St 599 91F ol 91w
T o | ARG S gy e A

gegaaAl (o = e gI=I) - snue weisn, {vy & " 29 e
AR e o1 ¥ F S O eew S wen vy ) fue ¥ # ) 29 uen
Ha BT TR B @ e | e g IR g @ e e &) swiee oy
FOST WIE TR A Y | 4t Wrey WE wen & sheow ¥ i § i weh of
¥ ¥ oY U FreeR w5 €, ugel siod) et o v § So ury s ar
W

# atw warer ateren  aEng 7EEY, A0 Usd I 9w g AN W

e 74 By 1w € 9T une Wad | a9d e S |

of srengy : e Yy, ﬁﬂﬂmﬂﬁs—ﬁrh@w«ﬁ@ﬁﬁmm
TIE WX WY oifep auERT AN are wEe) & W wwe o T80 am v

ot s wrrer AteTAr : e wEiEy, srpwhy a5 aTe o 8 o gy
W ¥ SITYRT ara MY WA R 97 Ve R |

o S : WY T TRE ) GASR, amer a7 wher 9 T8 8
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ot ot warer FYeTET : T B T & 4§ W @
oY areger « AUH TEH P T 2|

o o Ry gSoT « FeE wEIey, e Wﬂﬁr{#m%aﬁ?ww
w s eede o e ¥ olfarddr thwt fafrex wele g w €
TEIETT q=e) & A Favd GBI &M&dﬁ?gﬁwﬁmamwwwﬂ
g

Mr. Speaker : Let the Govt. make a staterhent first, (Interruption)

o g RoF gEoT « ey wEey, 1 nm:ﬁzr e g & R SR
RS

oY areie WA SRIST : ams FEIaY, wwc}%’r@ﬁ*gﬂﬁﬁ
forg <A € ailv i AT e S A fy # 3 of ol wE o 5 wweR
=¥ 9n ¥ weef €

Mr, Speaker : Let the Govt. make a statement first. (lntérruption)

oY JreTte G ST : AeAy TR, T A vEe o Y TR W BN
v ¥ 4R SUS SIS W eTe BT arfo ff e T 8 '
ot gremer  ved WHN 7 Wete 30 &1 ww o 9 ST wawdl @
= Qi & T 3 waw # e e & wede 3w o @ g ot v @
T YT TR BT
| ot sty AYeTAT « Seny WEEY, TU 90 o Sl 5 4 we 9 gd

) aremer ; amod wdete vgy & = v ong Fw A am T afiN A
o e

%ﬁmﬁm@mm:wﬂmmuﬁﬁtﬁmﬁ?ﬁm%wﬁm
& ey o U e T HE

oY wordiy i RErdTe : Feme wEEY, T W WEe de 36 T
& & T W 9 W e 98 HE A7 & Government is making a detailed
Staternent on the events that have oceurred and the circumstances that
have led to the event. The issues are under considerations i.e. what has
transpired and what is going to happen. | said, we will riake a detailed
statement and we are ready with the reply. We have nothing to hide.

Mr, Speaker ; Alright, you make a statement. {noise and interruption)

st vy fifE gRoraren : oy ", 98 SR o §TeT AR
TE |
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-l e AN RIS - wfiEN WY WA W Ty Y wewl @) s
# arfty gemal |

off srerar : ugd WepR wede &l § A wwet g

1 vordly A5 GIoiaren @ o TEIRY, 99 TNY BT SaEN T @
femelt &Y 0t eiflermm 721 § | 2w wraw o7 dw ¥ amew fve @ Yo7 99 v e
waER F¥ ug A & TH

AT AT SETaT ey TR, T8 WY we @1 aren £ gt
oy B weet ot o gengd | ()

T arener et 3 wEr A Y araed WSt e e R Tateny e o e
e o W

Shri Randeep Singh Surjewala : 1t is not a matter of discussion.
it is a serious issue. We are making a Statement on the floor of the House.
(Noise and Interruption). ‘

AT FLAH FAR ST : WY W, wWar & Wede 29 3 By fax
F aflv fﬁw:ﬂ@«b fore dom & 1 o weel 99 wewd @7 FEw ¥ aifte
o | (e

ﬁwﬁﬂm LA C i e %&Wfﬁ"{ﬁ?@m
et ue we W | ()
| s-ﬁanﬂ“afwmzwﬂwwwwﬁﬁﬁeéﬁ'ﬁmm
# offy famar «ff g7 & forg R 2 o aw UES O wew! @Y wrow ¥ afig
g |

Shri Randeep Singh Surjewala : Sir, we are making a statement.

AT ATATS GAR AT : WY W, WaHE @) weie 7 & iy duw
8 o oy vl 99 wwd o wew ¥ efte gand | |

A1 Yol e YReATe - ongy WEIgY, yEer o gREnr @ e ¥
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T Y I HE W | U T G w1 AT o W | uw 9 e vy A
TR 9% T BT ST W | |

Al syBTe ATy sRe By, STY Wewl W 0% HY 9 @
e §7 a1 H dATe wE e e | Rk @t ey i & A v
T WY AT AN G W E |
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T ) ¥ wiee fedy & e wE e | (3R v wer)




(7)78 R e (7 7, 2012

st vordry Ry QoA © G EIEY, I TR 9 SR W ey
FNE o E e wE ¥ | 97 gROTOT & S a6 €% WEs TR o W 3 e
%7 2 | o T BIE 90T AT T § | T B gwwzm:mw’-r ks
qE ST (I T wa)

Mr. Speaker : All right, Hon'hle Minister may make a statement
please. (Noise & Interruption) BieTen wee, § oo Wele o & o0 o8
T B g e @ W ¥ U T ONT P STERT WD el € s
7—8 AT Wy W@ ¥ 9B T 39 90 &1 gor § TR auwr Owr A e
=EY | (TR ¢y )

ot atq wwrw =Aleren : oW RS B g’ (@R 9
T -

A wemer - ey o, w4 W T Aey @i e IR el
e ST & #N ur ang it A ¥ erven @ faeme | (IR O o)
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9y @ I ¥ | IUS TE B TR Sy g TRAvE 78w F ) s
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HeT |
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wufarg amaer WO € ey Wy e W wdER B | (@Y 9 Sgae)

o weaer - derer o, oy we fRER ame #) ey e e
™o s wEgl (@ oF woT)
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§ = & ufy @ o ammfefordd o= ow Ry e £ § Ao W Sy
TG MR gHeT off e TET ¥ wWd e g anyr Wiy =Ry (el
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At srenEr - aRIEr W oy Wew € v et B we oiey ¥ Are
you ready to apologize on behalf of your members.

1 gt gwTer Aeren - vy W 9@ B e s 8 @i
g SEyTH) .

A sredEr @ UE! MR H ave wewt ¥ wEr & 9we g amyg
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AT areag < M e § &, | will call them. (Noise & Interruption)
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s ore® AR SRTET ¢ EN FERT B P fe W A |
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Mr. Speaker : Arora Ji, are you ready to apologize on behalf of your
members. ‘
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Shri Randeep Singh Surjewals : Sir, Leader of opposition is here.
Let him say something.

Mr. Speaker : | will call them inside. % St o T #R e
A @y € AT w9 URer oY & M| (UR U9 e

oft sroie FAR ARIST : G WEIEY, STU wET o £ w9 ar
wret v ord 9w wg N g gl 9| (@R o o)

Shri Randeep Singh Surjewala : Leader of the Opposition is here,
He should say whatever he has o say. My humble request is to vou that
Leader of the Opposition is sitling, he shauld say.
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Shri Randeep Singh Surjewala : He is sifting in this House. Why
shouid not he speak?
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Mr. Speaker ; Hon'ble Minister, make his statement, they are not
ready. (Interruption) Hon'ble Minister may please make his statemnent.

Shri Randeep Singh Surjewala : Speaker Sir, an issue was raised
a couple of months ago with regard to grant of reservation to various
communities and castes in Haryana,
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Mr. Speaker : Nothing is to ba recording except Hon'bie Minister.

Shri Randeep Singh Surjewala : Various people, defegations &
groups of different shades, different political parties office’ bearers, different
organizations' office bearers, different representatives of different groups, they
want to have a talk with Hon'ble Chief Minister and the hon'ble Chief Minister
had met them to consider the claim of various communities who are seeking
reservation {Noise and Interruption).
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Mr. Speaker ; This is not the way, (Interruption)
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Mr. Speaker : Please go back to your seats. wger fafiey wodfe
2T

Shri Randeep Singh Surjewala Speaker Sir | am making a
statement. (Interruption).

Mr. Speaker : Please go back fo your seats. Honw'ble Minister is
making his statement.

R gEife~ T Aeor sy weied, 38 ge & oy uge o
1l gaTT | SNTgl i, U% WBIE T TE & B o1y e 3E £ |

Shri Randeep Singh Surjewala : Speaker Sir, | ask your ruling that

can a person wha has been four or five timas member of the House and a
Speaker of the house behave like this? Is this his conduct? (Interruption)

Mr. Speaker : Ashok ji, please go back to your seat. 37mg &3 ot =7
s Y| (TR g mmEeT) o9 SR W gl w9 (B O S

21 7T R RAEIE : stede WElew, w9 9@ O0 € 19 e & frofy
@ Y E (6 TR PR W e gadl § el saer woe ) we 2 (9N
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Mr. Speaker : Hon'ble Minister is giving his statement. | have to allow
the Government first. (37 T4 easT) T fewre #81 & ¥ 81 @R T
FrET) WY o o ol W R ) (SR G )

+fY ¢orety R GISHTT ; oreus MR, 3l arreT W AR fae @
ar & s A efe] € (TR ud enaeT)

Mr. Speaker : Ashok ji, please go back to your seat. You are very
senior member. With ali my regard please go back to your seat, 3T S
g 2y | e § wiHarey et fifteer @ 9 YT Please sit down,

Shri Randeep Singh Surjewala : Speaker Sir, leader of opposition
is ‘saying that | am not ready to hear any statement. My learned friend is
making totally a different statement. There is a difference af opinion between
Shri Ashok Kumar Arora and Shri Om Parkash Chautala also. The difference

of opinion is taking apparently. T FTEd & AT {IETT & ST FE et
ey T YT |

Mr, Speaker : Arora ji, you please listen to the minister first & |Ten
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T T o wE AT vk | Sy 9 3T O he said, 1 am not ready to hear
any statement.” That is the answer you got. Check the record, Sir. Take the
record out, Sir. He is not ready to hear any statement. Why are we even

considering the fssue ? (Interruption)
dfd arHed
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Industries Minister (Shri Randeep Singh Surjewala) : Speaker
Sir, since an issue has been raised, may | with your kind permission, make
a short statement on the floor of the House gua the issue ihat was raised,
Speaker Sir, at the outset, | want to say that the conduct of the Members
of the opposition is most condemnable and is most unparliamentarily and
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the way in which they have disrupted the proceedings of the House, the
way without hearing the statement of the Government, they rushed to the
well of the House, the way they raised slogans and the way they cast
aspersions on the Chair by virtually climbing on to the Table of the Secretary
of the Haryana Vidhan Sabha, is unpardonable in terms of parffamentary
prestige and practices. The whole House must at the outset, before | make
a statement, condemn any such aspersions that they have made as siso
their most deplorable conduct. Speaker Sir, when Leader of the Opposition
makes up his mind that his entire party is going to only make news by
disrupting the proceedings of the House, when Leader of Opposition forgets
his own responsibility, when Leader of Opposition has no knowledge of
parliamentary practice, privileges and procedures then how can any of his
Member learn any decorum or decency. It is a reflection on their Leader
and it is a reflection on their party as such. Speaker Sir, this conduct is
depiorable and | will humbly request that any aspersion cast on the Chair
should be forthwith expunged before | make a statement. Thatis my humble
request on behalf of the entire House to you, Sir

Mr. Speaker : O.K. Anything said against the Chair may be expunged.
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TR 43 B o’ @ siurn @ S & T ol WRew 9 Ak § a8 arfe we
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Mr. Speaker ; Hor'ble Minister. { would like to know that because
of stoppage of trains the general public, power plants and suppiier of
essential goods, to what extent they were hampered,

At Ty R YISiaTer : e Wi, O Y 2% o fioe g et
W % o S I BT G GO T B & ol ST A daet Yo
BT T GET | | W 09 URN Wi @ 99 8, uran i ondt 3% S E ) o
ToiTE @ Y SN O WS A # @A SueT ¥ ovwy oy o e § (F af



(7)e0 Efmrom T e (7 %rd, 2012

[+t wordhy ffE Geemmen)
T8 e AT T O U8 JO% WiiE 98 o ST | amey weies, §Y ors
H1erd ¥ ] I Aie @ 5 o W o O R e weAr | I A
afeeTs F gfirar § freary v wdnr ) wa w9 S o g § N, we
ST o Pty W TSETET 1 wed aftod ered AET BT Tl Sty Wt
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F Tt & oY e 9% SR & gfere ¥ o WenRT :
Mr. Speaker : Thank you, Next business. Hon'ble Members the
Calling Attention Motion given by Sh, Sampat Singh will iake place.
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Mr. Speaker : Arora ji, | have got into the next business. You were
not present in the House. That means you deliberately absented yourself.
You did niot want to participate in the discussion. 3wy ol s ot fewwrs
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you two auppfementarias Yes, Sampat Singh ji. (e anay o syt e
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&g ot @ g (e |
~ Shri Randeep Singh Surjewala : Speaker Sir, they are making
& request to disrupt the House.
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T eaEaYT F G e o R oo wwer B owE ¥ el f o wreE o
WE W UE e g B o9q wh wedw el @) gemw W el wed
CHECEC I G L il o g o

Mr. Speaker : How can you give guarantee that they will not
= disturb the proceedings of the House.

Shri Randeep Singh Surjewala : Speaker Sir, My learned friend
Ajay Singh Ji is very senior and | concede that but Leader of Opposition
has told you earlier something else (Interruption).

Al wix Mg sgwrd sy wEEy o @R w weEm)

Mr. Speaker : Nothing is to be recorded. It is not a good [anguage.
you are & lawyer.

ot v e sswml « sy mErey, gl amboe fafree @7
ary w1 T eE wlwr o 2 o fems o &

Mr. Speaker : No, no you cannot do like this.
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R FHHT W8T Aoy PEd UF W § el ¥ 09 I evd &) (W e
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St v Rig oM ;@ w o @ @ A W < £

TR W AT ResTs wE i T



(a2 e fRas W [7 AT, 2012

sft srexar ;- 79 favn W R 3 wWode ar 1 § o 9% e
g gy @ omm & ww w K fivwym i ol e 1 will not permit
any discussion on that issue. | will permit the discussion on budget. Can
you give me guarantee that the Members whose suspension will be revoked
‘will concentrate only on budget speech and speak nothing else.
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dreht weR o Oy O e 5 gue w ug Wi 9 o, 98 e A
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% WE 9 AR we i gy g d W B e O aren U TE 8
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Mr. Speaker : I &5 fwg we g sty def, o o weeiie @
1% 11 TR & then { will not permit any discussion on the subject of whatever
you were raising. :
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W HEY B [P T mzmzﬁf‘ws‘raﬁvgﬂr%ﬁwzﬁwﬁ el o 7=t §
fermm of o

Mr, Speaker : How can you assure me that you will speak onty on
budget and not on the issue which is already being deliberated.

oft s HATC aeheT - ufR @ g amey W ﬁmma WH G B
T T | {3 o wrgeT)

sfY and : o 98 aEX W afEw but | will not permit a word on that
subiect. :
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Mzt Speaker : | cannot be following in your track.

g, arery RYE dleren : 98 o s & ()

o somer « wew ¥ afy ot W@ A 9% 7 ST | think this wil
not be considered T T e ww srew) AR W gF TR TE Prerd
srerTeTT R Bl e T § wae wiow wE 9o W | o F% 1 wews i
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Sardar Harmohinder Singh Chattha ; No gurantee is being inen.
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Shri Randeep Singh Surjewala : We are ready and the Leader of

the House is also giving an assurance on the floor of the House that we are
ready to accept it.

o1 Jrere PN oSt - WHw WY, 39 YoN o = # I A g
H B ued IR 4w ¥
Shri Randeep Singh Surjewala : | eader of the House is assuring

that we will accept T, 771 B @iy 599 9 981 21 Leader of the House has
made an asgurance on the floor of the House.



(7)96 wftarom T (7 =T, 2012

oY e AR ey - W U cgR B AR A o B TEe 99 ¥
Fraw ¥ O 8 ¥

oY grexed « ST WIS WY widy ¥ 48 T 7 9 Yol AT 9 R
TE 2 A g §T% ave WK 98w A B W) @R I o v o
TTaw ol g 4 ggr R SR )

sft Yordy Rig ReIATAT © @, g9 dierer @Tee w1 R FY o ¥

Y areits HAR ALY : THER TIEd, W A FEH B W GG
S T A9 eI WEe o 4 9E e |

sft areme - A% SeTer wEe @ ar 4 fear & A

o) FITE AR EXST ¢ wRE W qEy g el ot Ao 9 g
F1 w1 ooy eT B famre ue f vE T B W E |

oY e : o gud Wl O H e T o ol A IS =1 T 9T
*&%‘ﬁwﬁqﬁ":wﬂﬁﬁw%‘m!mwa‘ﬂﬂ%ﬁaﬁm‘rm@?ramﬂww
o SE faary

o e @mmﬂm:uﬁmw,gﬁmm@%mwm
fire Repiree o < £ ¥ oy AR Wit & we A o ohfeg

sff areaer : fy, G eve}'ybody has to agree with me.

<t o Ty Aherer : asy AEIEY, aY IR-EW TH I @ qee
AT, Fra R R W AT T P a £ aten W § 1 Airet & famie o BN
PaedT TireT e TR £ f B Iuie IT wal G | e AN devand B 9 N
Wﬁ'mwﬁﬁ%ﬁwﬁm‘"w%ﬁﬁaﬁmmﬁﬁm&maﬁwwﬁl
s fre 4 e O TE R iy ¥ w9 e o e o 3 Afe e
SIShY | aveu WEIGY, TE WAST @ ¥ Ugel ane W gu el ¥ 1 WY uEe
ST 8 | fipv ona e f A forar e ve v ¥

of) sicaeT « AE O TS B A & | oy of, # ST wRIET 6T qg A
GEGHE-E ) :
SF. s ffg =wterer @ ovug wERY, ¥ TN @Tge GO A g

T 0 @ wf ¥ e O T A

Few e A v ffe FaTgr S,

g oY afEel @ WG TR TER H |



Frofie Wl @ ey guT ameer By s s a7
W g gEe

sft verdyg Ryg grofarar ; s WEED, enny o fEge o wiFfe el
g Wi d § o o fwrn Wl ¥ oW w9 w@ne 3wl € e ey
A2 ¥ O wiew @ § O R ey w2 # ofv e ot Sew oY & af
e ol B ) o o 49§ ol angs 2 wrow 7 9 st © o
A wE & g0 9oe degr @ FEey W o o Rdww w8 ey amw
SURATI o WY ofR &% < 1% & 219w 67 syafterg oy 4 war) # Wy 41
i gl Rgry @ e v & 3N o 58T 5 e § and T an Wy E o vm
T Hel auTR oY I € | g Wt o wwen 98 § 1 3 ue ger 51 e us
T B @ | WirSY ST IShErT Srvie e gT0 T B 38 ¥ o S99 v

fore | anet MRISY, 919 W S8 wler 991 98! g |

1. srorw s dterar : s werey, forg &9 99 w8 2

=t drefite sso : asmy wETRY, wiktarie sl ffrves @ o @)
firg €1 %8 § | (IR @@ mawm)

8T arory Riw Fteren : oIy TERY, W 7 T gF ara @ @ e
TE & (@ o ayE)

Shri Randeep Singh Surjewala : Speaker Sir, if a fair thing has
been said by the Leader of the House then the Leader of Opposition shouid
come. (&) & amd TRy o e hew 9 T T wwd ofv 9 Wfex
FEI Wi # g TS A

o sewer : sY W, W9 99T UL W gET SroeT o7 wE Wl
o9 Y Al |
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AT B HIWU—
squiterfe Waeht gaar

Mr. Speaker : Hon'ble Members, | am to inform the House that |
had received an intimation from Shri Ghanshyam Saraf, MLA on 7th March,
2012 in which he has expressed his inability to attend the sitting of the
House on 7th March, 2012 due to death of his elder sister,
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gfemor & wordty fyenay ¥ Rrerag B o)
T fefy w9

Mr. Speaker : Hon'ble Members, | have received a Calling Attention
Motion from Shri Sampat Singh, MLA regarding pitiable condition of Schaol
Education in Govt. Schools in Haryana. Shri Ashok Kumar Argra, MLA and
two other MLAs of Indian National Lok Da! and Shri Anil Vij, MLA from
Bhartiya Janta Party have also given Calling Aftention Notices on the similar
subject. Shri Ashok Kumar Arora, MLA the first signatory and Shri Anil Vij,
MLA are also allowed to raise supplementary, Shri Sampat Singh, MLAmay
read his notice.
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e ¥R oww q Bad Faiied A WIHRd Te@ed o @ ard ¥y
=R wEy wew | 0w uw R @ Sy ol 5 dow =9 wet @
A X d @ I T Y afed g9 ouel erd | W 39 UE @ st
TqEE A E st Al 2nd W O Som T gy wiEl of % € O 999
o T8 T Rmtard T & i S ao el o O wE @ TR §
THP AR UFES TN TR wwdl WA i ooy el R faeerd | g
1 i 3 = W oY aegy wEg, WY geer § ¥w O fE oe
W F 5 BET 124 W weew ¥ uew ¥ €y fhy § # Fourm A
80 & P9 Ty g g9 F| il we wned oW v Y fRv e € o
wded wEes F 25 FEEl W B9 B W ¥ um o o fawy & wde g
@Y e B oW ¥ AT 57 Te B Ba @ o 58 e¥ W swen
wege o T8 F fF gw W 7 81 e B WAL, (Comprehensive
Co-curricular Activities) Tivew Tee firar Al aw #ifdre oft & & (79 Tt
¥ 26 W T D O TG 4% o 9 VR OF G 4N WSl § A 9
1§ TP fH 3 aw F e st § 9 R @ sengen My
& o 9 fr v wmw @ el o e S o1 B fewr € g ouw
& wiftw we O ofy Rl wrolt @ e wwl wmen F A wn o @ ¥
T TEe A wn u i s | O whe 98 8 Y el 9
¥ TEE @ oy w wew wh wew! # A g & wfE ew gt
7 T 7o dge W T AW aen 5 oOR ae wE A

el yiten f¥g : onow weteg, # e o o) fwen == wEieyr
F T AT F ¢ T2 I € B @ fom woe # w9 W 89
B W o ¥ R 9gd ¥ T v o SRS T S W E
THS orafvan Srad o f v mmn # wdt A wd F) H A A W
=redt & % wore iRy ov g wurer wd S O genget Y yEd
G BT et ¥ f o el € wwd TraeE of ae wdde et 9
avw w0 o w B dud vy B T 8 weerd wEl d ued 3 o
SR ¥ o e o o) e BT & O 4 o eiud el @t wrEde
¥ A | o wet ¥ gw fer @ o @ e A T wgae <
F Wy ¥ oy werey, TU W ward I8 § R Ry wel 9 g emeie
wreT § o wed Be wo € wi el ¥ GRme o ded B e @
TEE ae Wy 3w ow oW us faw R SRy

Shri Bharat Bhushan Batra : Hon'ble Speaker Sir, it is a question
of grave concem, In spite of o much funding in the Education Depariment,
the standard of the education in the Government Schools is not up to the

mark. This has to be remitted and in this respect what awakening is to
be given by the department it is theirs duty. It is not the duty of the
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Legislators to make awakening so far as admissions in the Government
Schools and standard are concerned. it is to be made by the department
all the efforts how we can increase the stendard of education in the
Government Schoals, It has rightly cancern raised by Shri Sampat Singh,
My second point is that there should be some flying squads made by the
Government to check the schoals. There is an example and | will request
the Hon'ble Education Minister i fiFa el & iy dhwy 9 fvard omedhy
™ 10wl B OTE 25 T fran o ¥ @i defre der oa dre
gl T i T WE ¥ Fee WR ow wW e g § oR e
T IR £ oo oE v e @ Bm wr o fiwge w v §1 S A
fire T @7 ¥  for the government is not responisble, it is the mentality
of the person who is there but on that persen check should be there because
Govemrnent maney is being siphoned on the basis of the mid-day-meal.
Where the strength of the students come 25 @1 VTS 10 32 39 & &
15 qedi F GHT Sa wid H W g1 So, there should be flying squad
of competent officers may be even HCS Officers wha should visit and make
surprise checking in the Government Schools and strict action should be
taken where the irregularities are found there.

Mr. Speaker : | think even a Legislator can do that.

Shri Bharat Bhushan Batra : Speaker Sir, theré is no as such power
with the legislator. Un-necessarily, if we make the extra Jurlsdtctscn power
that iz not desirable,

Mr. Speaker ! You can visit & school.
‘Mﬂ?ﬁﬂrﬁﬁ T T, m‘eg\wﬁrﬂmiﬁfm

1347 ¥ drot T & 28 TR 9% B WAl U gehes
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. = § % Ao dwe e @ 9 a-avs 37 §9 oraT AEg

el W 7 TEE ¢ ugees gae o au w Py & gret F wewrd
whe ey o o wd ¥ F w=h Aemw o @ uE g wEd R own
U I YER B G B 5 oW TF 39 UK ¥ [Hod e @ T
-%‘P?
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IR BT FRAT G, 19 SAGI ORAE (9T ® HEeE @ A WPR W e
¥ % FIACRNIE 8| @ weer gnr W e e F fen @ wred
¥ wygd wefe B W warg D v € 3 aud ey F tReithe € e
fret & fay ol o fwet & o A e weew g @ g @ wwd
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wre Rl o | |

ul. wryr fe - oftar w39 T@ @ o # umr 1 oW iRy
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BT W § T e Oy-w ¥ aw f wEer weer & fF o9 w9 we
* - g iR W Pfter gedvede @ dwd € o we are at
No. 1 position in the country B Td 80 To@aT goiday il ATwIRree!
STeT IR @) FIT WY AT & 7 we are at the lowest level. THS w714
¥ g W wE =GR & Pow W Right to Education ® gae T 4
¥ T T Al wE B Faw W A B AW e f oo & o &
vt & & X aw o FEe wE € ey gl § e g ueEEe
e # gl surer urewe w8 R ol T @ wde T ous o el s
TET B | 59 W A T 9w N e § oiR U9 79 §IN WeY @ wasy
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Eaw Afew B ane W F I aw fommr o o g ol v wed el
F 5 oo wRerd v o e o et & oard A gae gsale
W W oW wen o o SEr g wew W A T ¥ o
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TY FE THW § 9% § e QU @ | Faield] YU @ Wi
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§ ur wew wird ¥ 5 ww @ Gy wy aw AT T el eaify R
fafiér & o) wn e g 9 w0y yge wem A T Ogl w A doew
g e e G R S R I e @ we £ afw s ww ud #
e WX doN o @ WY i A oy wafo # g ow wer € T Rl
& faer o s ST B ores ofR T TEThISS ST P W WAl
TOTeT B oS el wid derehwds S @ A e 8 T goar gufhy
e R g mrelieTde Srost o e B ma # wew aeer 6T o wiR |
# 75 wme ared £ epw ) [ @ forg g fefEe wEl ad
ol wig g9 wre wd SR e Rl wEe # fer e s B wrelendy
red ) ey WA g § o7 3O 9 B @) ao o W e 2 e
B TSN BT rEsT UHOR O a0 <) T ¥ o ewnet wwelie sFedeTE
A @ ver & o T & % e W wivel & o ¥ oy o wew 19
fifer 7 @ §)

Mr. Speaker : Hon'ble Ministar why can’t we have the schools in
ten kifometer radius which will be on the pattern of public schools where
children will be transported, they will be given food and guality teachers.
Why don't we close all those schools which do not cater fo such type of
education? .
sl ey qwem waRde o oW TEEE, oot f 7 R R
Tga arfvig fawn @eTE ¥ BN SR W Y U@ avan G § el
T vl W §ew W 8 U amwarew g aifdy fRowr oft whd
TITAT P RS ¥ S Wiy g% e oty ofew WY, waw wed
# 39 a0 BT SRS wE 1% W A aAE w9 A e e
4 Tt amie e | o dew ol e # gt (EBee o F e
W TEA FE A van wERR Gums et e’ 9 give @ e
T 366 o7 qud WEO ¥y TEed, g% 9w der fem w fwy ¥
T BT ¥ v 9nu ginew fen e R ¥ w wrendt e
# g we @ § o o ded 9 oagy faRm e W oR

T W wiua (e arfrn aea) ¢ s wgEn, # AT
e o O ¥ o o € 5 R wew ¢ wee fre § ¢S
& ot # Tiat # 6wl ¥ @ vw Y9 ek ve T S o e
farar SRy, ¥ T e aned € oud ¥ o) Sage @ s A
ghr?

A agreer - aHen o T oW 0w A ot aftemd g9 See
s # oA FW W 87
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#f g S e et SRR Y Uy o % el e 4
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s 53 & wifs ST TREREEET AEe B Y IR UEe oy & Wt
iy TR e an w2 wd ey i R Sref B e wE
& armirer g R B Ty ot T H W YR e gl s
2 owh wa ¥ 0 @ W o g gl & wetmal & fou fady
4R % o & Sfre B swe e Ane g o wd W R #
S HT T B fae ARTRT T W ¢ af W 3 1 1 gt
pr v &) o 1 98 aRE B of ¥ Rele ad ¥ B wEw Oy e
T ATE PR A F| AT wew q of o Xgew R e aw W €
ST Fre—d-dr & A ¥ oneh forw oo ) R W, gEe WY A
ﬁma@ﬂﬁsﬁa@mﬁaﬁTwwﬁﬁm'm%m‘rahwaw
mq&aﬁ*@ﬁﬁﬁmwm#ﬁﬂa@ﬁﬁ%ﬁmgw
3| Bre.—%m @ aEg UEe e o1 famd & ol ot | ¥ waw @ wEr
znsjﬁ‘r'ﬁﬁﬁﬁkaﬂﬁﬁf?ﬁf%%‘gmwﬁ?ﬁaw@ﬁwﬁﬁ%w
& e ¥ IR @ Fg der eveR 2 eRw W faer wa § o e
Wﬁ'ﬁﬁ%ﬁﬁf?éwqﬁﬁaﬂvwgWWW“*?TW%IFWW
we, § wew # UF o & A -8 @ TEG ER WA
WRes WO, Tl E e 3 P SEe Ay SRer I8 TRE ¥ v
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TEE, @, fe ¥ s W at ot @ ue Bl o9 oY O
F gl wifeer @ 7 e W, A el o & oy 9o e
o e T wen Rar 9 oy & H o wiwer 9 &) ww Qe
W el wper WO B AW o ge we A vl oo # o9 wf 7= 3
fora 21 s e wvew Wi @ U8 W@ T2 9 @ed @ o @
WRE B S gmEl @ UE # W NS € i e T weeR B 9T g
g B, WWeN BN 7 Bad vy, qw o 9few ww witew == @
O e W OO B ST 9@ w8 fener fewr wman §) (@R U@ mne
) ey WY, T 98§ wef weed ¥ o ok B wse gt o
¥ et B gl el § WTER W e e € 5w 9w F o o &
g wEl B W BN g % ToE B gl vl ot T | 8 e
wiftre Al ) o v W T wed gedw @ 93 & e g
& Fe o wite wfify & fex dl welt v o Row @ s el 8
T L I R 8 39w o el Aife & aml @ s e &
& AT $9 Ao w gEtvEg w¥ 5 emd |t aga wrer Yaw ey
oo g W 7 W 39 9w wwelw e v f oW 4w weew 3 2
Tl ¥ s € @ AifeR s mifRyd

Mr. Speaker : Why can't an MLA go and visit as Mr. Bharat Bhushan
said.

fraeht e qaee areed - WY w1 H wEw w waen and
& 3o A oy o R dow W fear T € 9 wEN U wgE
7 audeys, wadl o St & R F Rrered and € @ 5w 99 W weriyy
HEaR] w8 | e we il gwe o Treg & Ut @ e 9
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Mr. Speaker : But why do you want to leave everything with the
officers, why don't you allow the MLAs fo look into all these aspects.
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Mr. Speaker : | think enough has been said on this issue. Let us
move on to the next subject. | think sufficient discussion has taken place.
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Mr. Speaker : Now, this is the final statement by the Minister, T4~
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A @eqE o U WA 3N e ¥ Hon'ble Minister this is the last.

We have to move on the next subject also. We can not just remain here
alsq.
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Mr. Speaker : Hon'bie Minister please be brief. | think you made
" @ very exhaustive statement and most of the queries have been answered.
50, be brief on this please. Give pointed answers to the pointed questions,
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Mr. Speaker : Let me ask a question. Honble Minister, this is only
just.one Model Sanskrit School in district Sonepat that happens to be in
Gannaur. It was opened in a school which is a building of 60 years vintage
and a portion of the school was declared unsafe. There are 1700 students.
The School is in huge success. The teachers are quality teachers but the
premises that you have provided to a model school in Gannaut, you must
look at it. 1700 Children study in an area of about less than 2 acres, that
is the situation.
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Mr. Speaker : Are you assuring me that you will give new premises
to that model school in Gannaur? :
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Mr. Speaker : It is a very important question and this will be
answered.
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Mr. Speaker : Hon'ble Members, now half an hour discussion
regarding development works in Mewat area will take place. Mr. Aftab
Ahmed may confinue please.
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Mr. Speaker : Now, the Finance Minister will make a Statement.
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Finance Minister (Sardar Harmahinder Singh Chatta) : Speaker
Sir, | immediately after the present government assurned office, it restored
the dignity of people of Mewat and notified Mewat as a separate district
on 4th April, 2005, superseding the earlier notification of December, 2004 -
which named the District as Satyamev Puram, denying the people their
historic discinct identity. From the very beginning, the Gavermiment decided
to make the development of the District Mewat as one of its top priority.
The Government has undertaken major schemes and projects in the region
which involve an amount of approximatety Rs. 3000 Crorg in the last seven
years. An estimated expenditure of more than Rs. 2480 Crore has already
been incurred as per details at Annexure [ In comparisan, as per figures
available, 2 sum of approx. Rs. 250 Crore only was spent in the Mewat
area during the period from the year 1999 to march, 2005. The total flow
of funds to MDA from 1999 to 2005 was only Rs. 17.75 Crore which
increased to Rs. 89 Crores between April, 2005 and December 2011 as
per details at Annexure-il.
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[Sardar Harmohinder Singh Chattha]

The priority of the government has been the sectors of Roads &
Infrastructure, Education, Health, Drinking Water, Industrial Growth, Technical

Education and Power. The progress in various sectors during the last seven
years, in Mewat i as follows :

2, Infrastructure (Roads)

This Governmen has faid emphasis on development of the infrastructure
in the region specially improving the connectivity by laying a network of
roads.,

{8)  Anamount of Rs. 265 Crores has been spent on four-faning
and widening & strengthening of Gurgaon-Alwar Road.

(6)  AnamountofRs. 99 Crores has been spent for the improvement
of Hodal-Punhiana Nagina Road, Bori Kothi-Punhana Road and
Uttawar-Sikrawa Bhadas Road.

(¢} Anamount of Rs. 84 Crores has been spentonthe improvermnent
: of Hodal-Nuh-Pataudi Patauda Road.

(d}  An amount of Rs. 49 Crores has been spent on Punhana-
Jurhera Road and service lanes on Gurgaon-Alwar Road, This
has resulted in the better accessibility of the region from the
neighbouring Gurgaon-Sohna belt, NH2 and NH8 thereby
attracting industrial growth in the regiorn. ‘

(e)  The construction of a new road from Nagina to Tijara is in the
pipeling,

)] KMP Expressway will be passing through Mewat region and
27 Kilometers length of KMP Expressway falls in District
Mewat. This would trigger growth of industry and commerce
on both sides of the highway in the Mewat region and wili cpen
up the entire area for rapid growth. The secior falling within

Mewat region is almost complete. Sports City and Leather City
have been planned along the expressway.

3. Education Sector

Improving lieracy has been a thrust area for development of the
region. Anumber of steps have been taken to expand the infrastructure and
increase enrolment, Special efforts are being made to promote literacy
-amongst girls. The following are some of the initiatives :

(#) Upgradation of 240 schools from Primary to Middle, Middie to
High Schol and High Senool to Senjor Secondary. Thirty-four
new primary schools have been opened. Mewat Development

- Agency.is also running six Mewat Model Schools upto Senior
Secondary level to provide English Medium guality education
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and five Aarohi Schools are baing run by the Education
Department.

(ty  To promote education amongst gitls, six Kasturba Gandhi
Balika Vidyalayas have been opened, While setting up 2
College for Girls has been approved at Village Sslaheri, a
residential school for girls is under consfruction at village
Khatpur Ghati.

(¢}  Toovercome the shortage of teachers more than 1500 teachers
were appointed. To promote Urdu in schools, more than 500
Urdu Teachers are proposed fo be appointed.

(@  Anamount of Rs. 14.21 Crore has been distributed to 85,197
students of 8C, BC, BPL and Minority Categories under the
incentive schemas of the Government. All these measures
have attracted an additional number of 50,000 siudents for
enralment to schools and colleges.

()  An Engineering College has been set up by Wagf Board in
Village Palla near Muh.

4, Health

Improving the health parameters in the Mewat was the utmost concern,
because compared to the rest of Haryana the Mewat region was poor in
respact of the parameter when this Government took over. The mostimportant
initiative in this sector is setting up of a Medical College & Hospital at
Nzlhar, with an outlay of Rs. 678 Crores. The Hospital Section of the project
is expacted to start very shortly. A number of 27 specialist Doclors including
the Medical Superintendent have already been appointed for the Institution.
Apart from the medical college being set up, 12 PHCs (7 new and new
buildings for 5 existing PHCs) one CHC and 54 Sub centres are under
construction. An amount of Rs. 45.67 Crores has been allocated for this
additional infrastructure, Further, in order to provide better heaith services,
the vacancies in the hospitals have been filed up and the vacancies
percentage which was as high as 75% has now been brought down to less
than 20% (at present 64 doctors are working against sanctioned strength
of 79). The Al-Afia Hospital in Mandi Khera has already been upgraded by
the Governrment from 50 to 100 bedded.

in 2005, there was nof a single specialist doctor in the Mewat region,
whereas now nine specialist doctors are posted. While only seven Staff
MNurses werg available in the entire Mewat region in 2005, now 68 Siaff
Nurses are in position. Special drive for immunisation has been carried on
door-to-door basis resulting in increase in the rate of immunisation from
12% to 40%, infant Mortality Rate (IMR) has decreased from 80 per
thousand to 65 per thousand. Referral transport system has been introduced
by providing 18 Ambulances especially for Ante-Natal Check up and
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[nstitutional Delivery. in 2011 alone, 12000 womeni have benefited from

raferral services. Institutional deliveries have increased by more than four
times and are now at 38%.

5. Public Health

Providing potable quality drinking water has been a challenge in
Mewat region because of the quality of underground water being brackish.
The drinking water supply availability and network for distribution have been
augmented. For improving the drinking water supply in rural and urban areas
4 number of steps have been initiated which include the following.

6. Rural Areas

(@ Raijiv Gandhi Drinking Water Supply Scheme costing
Rs. 205.19 Grores has been commissioned for providing water as service
level of 55 litres per capita per day.

(b) In addition to above, project arnounting to Rs. 94.58 Crores
for raising drinking water allowance of 258 villages of Ranneywell segment
from 55 Ipcd to 70 lped has been approved. Project amounting to Rs. 43
Crores has been approved for developing Deep Tubewells.

7. Urban Areas

{a)  Aproject amounting to Rs. 105.61 Crores for improvement of
water supply scheme in Nuh and Nalhar Medical Coliege atong with 17
villages has been approved by NCRPE. Project amounting to Rs. 3507
Crores for sewerage facifities along with STP in Nuh, Punhana and Hathin
towns has been approved,

{v)  Two projects costing Rs. 9 Crores and 12,30 Crores for water
supply fo Eunhana and Hathin towns respectively have been approved under
Thirteenth Finance Commission. .

() The laying of water supply and sewerage lines in Ferozepur
Jhirka towns is in progress and total cost of the project is Rs. 5.64 Crores.

(d Two projects costing Rs. 2.66 Crores and Rs. 11.88 Crores
for augmentation of water supply and sewerage System in Taoru town
respectively are in progress. .

g ' industrial Growth and Technical Education

To promote industrial growth in the region, HSIDC has acquired more
than 1500 acres adjacent 1o Rozka Meo industrial township and also
adjacent to KMP Expressway at a costof Rs. 375 Crores. This would further
attract investment in the region and would generate employmentopportunities
for the youth of the Mewat region. The setting up of Industrial Complexes
adjacent to the KMP Expressway have already been planned.

[l S
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MMTC-PAMP India Private Limited has established a gold and silver
refining and minting unitin the year 2011. This unit is expected to contribute
an amournt of more than Rs. 600 Crores annually in the form of VAT to the
State Kitty from the next financial year onwards.

To support the increasing demand of skilled manpower, existing ITls
have been strengthened and SC/ST Wings opened in two iT1s at Ferozepur
Jhirka and Nagina. Further, there is a proposal to open three polytechnics
and eight new [Tls. More than 400 seats in various trades have been added
in the existing ITls.

a9, Power Sector

The Government has also taken up various measures to improve the
supply to electricity to the consumers and also to improve the distribution
of electricity in the region. Some of the measures are as under :

(@) Construction of 220 KV Sub Station at Rangala Rajpur at a
cost of Rs. 28.75 Crores, The project is likely to be completed
this year.

() An amount of Rs. 12.85 Crores spent on improving the
distriution system in 37 villages.

{¢) Sub Station of 66 KV at Punhana completed at a cost of
Re. 3.70 Crore. ‘

(dy 20507 household cannections to BPL families provided under
Rajiv Gandhi Gramin Vidyutikaran Yojana at a cost of
Fs. 20,65 Crores,

(&) 1027 new tubewell connections provided at a cost of Rs, 15.40
Crores,

8 domestic feeders were separated at a cost of Rs. 10.15
Crores.

(@ 7 new Sub stations of 33 KVA capacity are proposed to be
set up at a cost of Rs. 42 Crores in the year 2012-13.

(M New 66 KV Sub stations at Mohammadpur Ahir Taoru will be
sat up at a cost of Rs. 10 Crores,

(i) Improvement of 25 feeders of 11 KV Sub stations wili be done
at a cost of Rs. 22.46 Crores In the current year.

10.  Buildings
After the setting up of the District in 2005, the construction of a
number of buildings has been taken up namely ;

(a)  Construction of Mini Secretariat at Nuh at a cost of Rs. 24.32
Crores,
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()  Construction of Judicial Block at Nuh at a cost of Rs. 25.60
Crores.
(¢y  Construction of residential houses for revenue officers and
officials at Nuh at a cost of Rs. 29.26 Crore.

(d) Construction of residential houses for judicial officers and
officials at a cost of Rs. 4.56 Crores,

(e) Construction of Circuit House at Nuh at a cost of Rs. 272
Crores, ‘

{f The work of the construction of Canal Rest House has already
been completed.

(g) Theconstruction of Sub Divisional Level Administrative & Judicial
Block has been completed at Ferozepur Jhirka,

11. lrrigation

A project for development of Kotla lake amounting to Rs. 116 Crores
has been prepared. This wil helip in recharging of the ground water and
for using the rain water for irrigation pUrposes.

12. Development & Panchayat including Rural Development

 From April, 2005 to December, 2011 an amount of Rs. 69.66 Grores
nas been spent including the funds from HRDF. An amount of Rs. 7.27
Crores has been spent in village Gandhi Gram Ghagera which has been
declared as a model village. ‘

Under Rural Development, DRDA Mewat has spent Rs. 132,32 Crores
on various schemes such.as MNREGS, SGSY, IAY MP Lad, Total Sanitation
and Integrated Waste Land Development Project, SJ8RY etc. from
April, 2005 10 December, 2011. Rs. 27 Crores have been spent on varous
development projects under Decentralized Plan, Whereas during 1988 to
March, 2005, an amount of Rs. 20.40 Crores was spent by DRDA in Mewat
area. '

13. Urban Local Bodies
fa) There are five municipal committees in Mewat area. Four of
these namety Nuh, Ferozepur Jnirka, Punhana and Taord fall
in district Mewat and one namely Mathin falls in district Patwal.

(by From 1999-2000 to 2004-05, an amount of Ra. 99.88 Lacs was

released to these municipal committees whereas from 2005-
06 to 2010-2011 an amount of about Rs. 20 Crores has been
released for various works such as construction/repair of roads,
drains, development of parks, provision of street lights, sanitation
services and construction of community centres.

14. Agricufture

Due to (EC efforts and providing yuality inputs the per hectare field
of rmaior crops in Mewat has shown a tangible upward trend. In the year



TR {71138

2005-08, the vield of wheat per hectare was 30.66 Qtl. which crossed the
figure of 42 Qtl. per hectare in the year 2010-11. Similarly, per hectare yield
of gram in the Mewat area was 5.54 Qtl. in the year 2008-06, which has
increased to 11.82 Qil. per hectare in the year 2010-11, During this period
the yield of mustard has also increased from 10.52 Qil. par hectare to 18.45
tl. per hecatare,

15. Residential Sectors

Land for setting up of residential sectors by HUDA in Nuh and Taoru
is already undeér acquisition process.
16. Misc.

The Government has been instrumantal in sefting up two community
radio stations in Nuh and Ghaghas. ‘Radio Mewat' and ‘Alfaz-e-Mewat’ are
additional feathers in the cap of Mewat and serving the community at large
by keeping the people updated on new ideas, projects and welfare schemes,

A perusal of aforesaid facts should leave nobody in doubt that a truiti

front strategy has been put into operation in the District of Mewat to
accelerate the much sought after transformation in the region,

Annexure-

Total expenditure on development works in Mewat w.e.f
01-04-1999 to 31-12-2011

Name of Department 1.4.1998 to 4.4.2006 2005 to Dec. 2011
‘ amount in crores Amount in crares
PWD (B&R) : 54.63 188.98
HSRDC 0 459,31
MLI (DHBVN&HVEN) 33.48 124.26
Public Health 29.26 280,76
-Education 1.48 ‘ 161,34
Technical Education D 18.3
Health 0.76 254 .34
DRDA 204 132.32
Panchayat & Development 9.58 ‘ 54.08
Marketing Board 2.01 2455
Animal Husbandry & Dairing 0.096 - 513
HSNDG 0 374
HUDA ‘ a o 16.94
Women and Child 0.302 : 42 57
Oswo 0 186.14
Sports 0 3.23
HOWO 0 16,85
Police 0 : 27.08
MDA 17.75 78.86

Grand Tota! 176.848 2479.83




(73w g T T {7 HIE, 2012

[Sardar Harmohinder Singh Chatthal]
. Annexure.ll
Mewat Developrnent Agency, Nuh

Year wise details of State Budget provision under On-Going
Scheme for the year 1999-2000 to 2004-05 and 2005-06 to 2011-12

(Rs. in lacs)
1999-2000 to 2004-05 . 2005-08 to 2011-12

SNo.  Year Budget Year Budget
Provision ‘ Provision

1 10862000 100.00 2005.06 £00.00
2 2000-M 100.00 200807 1000.00
3 2001-02 350,00 2007-08 1200.00
4 2002-03 425.DQ 2008-08 1300.00
5 200304 435.00 200810 2000.00
51 2004-05 365,00 2010-11 1800.00
201112 2000.00
Total 1775.00 $0100.00

During the year 1099-2005, an amount of Rs. 1775.00 Jacs was
received and Rs. 174219 lacs was spentun various developmental activities
in the Mewat area. |

During the year 2008-06 to 2041-12 (upto Dec. 11), an amount of
Rs 8506.87 lacs is received and Rs. +986.87 lacs is spent on various
developmentat activites in the Mewat area. The balance amount is released
io various implementing Agencies and the works are n progress.

(iH ﬂamﬁarﬁmaﬁﬁwzﬁﬁﬁmwﬁm
qf wftrreer @ e Rifvfg @ T8 e =¥ el
Mr. Speaker : Hon'ble Mermbers, now half an hour discussion was
slated for today on the floor rates decided under the land acquisition policy
by the various State courts over the last ten years will take place. Hon'ble
Minister may please lay the staternent on the Table of the House.
G R
e AT g oudrEd wml aed
Health Minister (Rao Narender Singh) : Sir, | beg 1o lay the
staternent on the Table of the House.
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1. Land Acquisition : Approach and protection of farmers interests.

1. Farmers' concerns have always remaingd the top most priority
of the presant day Government of Harvana, Land acquisition and protection
of irterests of the landiosing farmers received a focused attention- of the
Governmant. The Govermment realised that the compensation for the land
acquired by Government for various purposes did not reflect the reality on
ground. Moreover, the farmers of the land owners, whose land was acquired,
were not given any other relief in terms of any rehabilitation package. So,
soon after assuming the office, the Government came out with & farmer
friendly and pathbreaking initiative in the form of fixing floor rates for
determining ; (a) fair compensation for land losers ; and (b) a rehabitation
policy as an integral part of compensation.

2. One of the first steps taken by the present Government, soon
after it assumed office, was the prascription of minimum floor rates for
differant parts of the State, based on which the compenstion amount was
to be paid {o the farmers, Prior {o this, there was no system of prescription
of minirmum floar rates the compensation amounts were determined at rates
below the reasonable rates, thus depriving the farmers of thelr rightful due.
The minimum floor rates as prescribed by the Government vide its letter
dated 28-04-2005 are given in the following table

Table-1
5r. Areg ‘ Basic 30% Interest as Total
Mo. T Minimum  Solatium  per law, say amount
Floor Rate for 2.5 years

(i) Urbanisable area of Rs, 1500 Rs. 45 Rs. 450 Rs. 24.00
Gurgaon lakh lakh {akh lakh

(i) Haryana sub-region of Rs. 1250 Rs, 3.75 Rs. 3.75 Rs. 20.00
of the NCR, including lakh lakh lakh lakh
Panchkula and area of
Chandigarh periphery
in Haryana State.

(i) Rest of the Haryana Rs, 500 Rs. 1.50 Hs. 1.50 Hs, 3.00
State lakh fakh lakh fakh

3 There after, the Government reviged these minimum floor rates
vide its orders dated 6th April, 2007 and also announced a Rehabilitation
& Resttlement Policy in December 2007, implemented with retrospective
effect /.e from 5th March 2005. A concept of payment of Anniiity for a period
of 33 years was introduced for the first fime in the country in order to provide
an assured Social Security benefit to the farmers while respecting their
emationai bond with the land, The revised rates were as under
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Table-2
Sr. Area Basic 30% ~ Interest as Gross
No. Mimimum:  Solatium  per law, say amount
Floor Rate for 2.5 years

{i) Urbanisable area of Rs. 20.00 Rs. 6.00 Rs, 600 Rs 32.00
Gurgaon lakh - lakh lakh lakh

(i) Haryana sub-region of Rs. 16,00 Rs, 4.80 Rs. 480 Rs. 2560
of the MCR, including lakh takh takh lakh
Panchkula and area of
Chandigarh periphery
in Haryana State,

(i) Rest of the Haryana e, 800 Rs. 240 Rs. 2.40 Rs. 12,80
State fakh lakh lakh lakh

4. There after, the Government carried out a comprehensive review
of its Land Acquisition and R&R Policy, effective from 07-08-2010. The floor
rates were again revised updated along with certain other benefits. The
details are as follows :

Table-3
Sr. Particulars Min. SolatiumAmount Neo Lifigation Total
No, Floor @30% under incentive@ Arount/
Rate Section 20% of the Acre
23(1A) for Floor Rate
30 maonths
on col. 3
i 02 . 3 4 5 8 7
1  Land situated within 4000 1200 12.00 8.00 72.00
the notified limits of lakh lakh lakh lakh lakh
Gurgaon Municipal
Corporation
2 Land situated within 30.00 2.00 8.00 &8.00 54,00
the notified limits of lakh fakh takh lakh lakh

Faridabad and Panchkula
Municipal Corpdrations;
Areas forming part of

the Development Plans of
Gurgaon-Manesar Urban
Complex {excluding the
areas failing within the
timits of Municipal Corpo-
ration Gurgaon) Sohna,
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1 2

and Sonepat-Kundli
Urhan Complex.

3 Areas situated within 25.00 7.50
the Final Development lakh lakh
Pian of Faridabad-

Ballabgarh Controtled
Areas-2011 {excluding
the areas forming part
‘of the notified limits of
Faridabad Municipal
Corporation lmits as
mentioned under Sr
Mo, 2 above) and the
areas situated within
the Development Plans
of Bahadurgarh, Rohtak,
Rewari, Dharvhera, Bawal
and Panipat towns.

4 Rest of the National 20.00 6.00
Capital Region, areas lakh lakh
situated out side the
limits of Panchkula
Municipal Corporation

in

Panchkula District,

and the land situated
within the Development
Plans of all other district
headquarters outside
the NCR

5 Area situated within 16.00 480
the {evelopment Plans  lakh lakh
of Towns (other than
the district headguarers)

- outside the NCR

6. Remaining Parts of the 1200 360
State fakh lakh

7.50
lakh

6.00
takh

4.80
lakh

3,80
lakh

5.00
fakh

4,00
lakh

3.20
lakh

2.40
lakh

45.00
lakh

36.00
lakh

28.80
lakh

21.60
lakh

Motes

*

The figures given under Column 5 are indicative only as the actual
period for payment of 12% amount per annum u/fs 23(1A) would vary

from case to case ;

‘No Litigation incentive’ would be admissible only in the cases where
the landowners execute an agreement o this effect and accept i 2z an

agreed seftlement compensation.



{71140 wfrarom fewrs | (7w, 2012

[Rao Narender Singh]

5, Apart from ensuring a minimum rate of compensation payable
to the farmers, and payment of Annuity amount of Rs, 21,000 per acre par
annum for a period of 33 years, with a fixed increase of Re. 750/- every
year, the Government has introduced a number of other benefits for the
individual land oustees, which include (i) assured allotment of residential
plots at rates discounted by 20% to each of the co-shares, (i} allotment
of commercial sites at reserve price or industrial plots at subsidised rates
so farmers whose 75% or more land situated in a revenue estate is acguired.
A provision for employment has been made in cases where fand is acquired
for other infrastructure projects in such cases. Besides, provisions have
been made for provision of Community facilities and skill development
facilities for the land-oustees and those dependent upon the jandowners
in g rural set-up.

&, The material difference made to the lot of the land-owning
farmers through these policy interventions can be gauged from a perusal
of the cormpensation amount paid for land acquisition to the farmers during
the period of INLD Government (July 1989-Feb. 2005) and during the period
of the present Government (March 2005 till date.) Some instances of the
gross compensation amount (basic price + solatium+interest) paid to the
farmers during 1999 to February 2005 are given below in Table 4 :

Table-4

#r.  Particulars of land Land Year of Average amount
Mo, acguired Acquired Award of Gross Compen-

‘ . sation paid

per acre
1 Bahadurgarh 710 acres  2003-04 and Rs. 8.60 lakh
2004-05

2 Barhi Phase-tl 327 acres 2004-05 Rs. 8.38 lakh
3 MNarwana 108 acres 2004-05 Rs. 3.90 iakh
4, Saha 410 acres 2004-05 Rs. 2.84 lakh
5 IMT Manesar
6. Phase- 286 acros 28.03-1997 Rs. 608 lakh
7 1490 acres 3-4-1957 Rs. 6.59 lakh
8  Phase-il 172 acres  22-7-2003 Rs. 6.35 lakh
9. Phase-lll 598 acres  24-12-2003 Rs. 5.36 lakh
10. Phase-iV 657 agres 20-5-2004 Rs. 4.74 lakh




B (7144

7. Pursuant to the introduction of a system of Minimum Fioor
Rates after the present Government assumed office, the average gross
compensation amount paid to the farmers in some of the major acquisition
by the Industries Department is given in the following table :

Tablie-6
&r.  Particulars of fand Land Year of Average amount
No. acquired Acquired Award of Gross Compen-
sation paid
per acre
1 Bahadurgarh 176 acres 2007-08 Rs. 24.00 lakh
2 Barhi Phase-lil 646 acres 2009-10 Rs. 49.07 lakh
3 Bawal Phase-ll 1015 acres 2008-07 Rs. 16.44 lakh
4, Bawal Phase-ll 482 acres 2008-09 Rs. 23.12 lakh
5, Bawal Phase-lV 679 acres 2008-10 Rs, 23.46 lakh
6. IMT Faridabad 1784 acres 2008-09 Rs. 25.58 takh
T IMT Rohiak 858 acres 2007-08 Rs. 23,49 lakh
Phase-|
8 IMT Rohtak Phase-ll 1893 acres 2008-10 Rs. 28.74 lakh
Karnal Sector 3-A 81 acres 2005-06 Rs. 10,98 lakh
10. Karnal Ext 62 acres 2008-09 Rs. 21.84 lakh
11. Kamal Sector 37 226 acres 2008-10 Rs. 22.44 lakh
12, Saha 250 acres 2008-09 Rs. 14.68 lakh
13, IMT Rez-Ka-Meo 1501 acres 2010-11 Rs, 24 65 lakh
IMT Manesar
14, Phase-V 956 acres 2005-06 Rs. 1845 lakh
15, Phase-Vl (part) 466 acres 20068-07 Rs. 18.09 lakh
2007-08 - Rs, 16.98 takh
16, Brwala Phase-l| 566 acres 201112 Rs. 40,00 lakh
17. MY Manssar 53 acres 20M11-12 Fs. 108.45 lakh
Pataudi Road
18. IMT Rohtak (for 92 acres 2011-12 Rs. 36.73 lakh
CETE)
19. Power Plant Jhajjar 175 acres 2011-12 Rs, 36,31 lakh
20.  IMT Manesar 1128 acres 201112 Rs. 80,08 lakh

Integrated Complex”

(*) award announced and stay ordered against dispossession,
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As a matter of fact, the Government has acquired about 3,770 acres
of tand for the KMP Expressway from 2004 till date. The compensation paid
for about 18 acres of fand acquired in December 2004 (near Kundll) was
only Rs. 11.00 lakh per acre.

Since the balance acquisition was completed during the tenuré of
the present Government, the average gross compensation was paid @
16.99 lakh/acre for the entire siretch, notwithstanding that it covered the
entire right of way of 135 kms. A perusal of the comparative position given
in the above table-4 (period 2000-Feb 2005) and the table-5 above (March
2006-2011) would prove the point.

8. Similarly, the details in respect of land acquired by the Urban
Estates Department are givert in the following Table.

Table-6
From Oct. 1989 to From 5 March 2005 to
4 March 2005 17 Feb, 2012

1 2 ' 3 4 5 8 7 8
Sr. Name of Total Total Average Totai  Total Average
MNo. Districts land cost of rate land cost of  rate
‘ acquired land (Rs. in acquired jand (Rs. in

(in acre) {(Rs. in  lacs) (in acre) (Rs. in  lacs)

lacs) lacs)

1  Fatidabad B1.17 325.96 532 1885.34 620413 3860
2 Guigaon 928773 1789160  9.27 4684.22201526.89 43.98
3 Hisar 4764 6136 222 115555 2177248 12.84
4. Jind 29.53 95.55 2% 851.80 13510.62 15.86
5. Jhajjar 1238.74 4088 .47 7,78 498.67 655548 1315
6. Kamal 710.60 2846.04 400 18518 373505 2017
7 Panchkula 1037.80 7146.02 5.88 123544 2804298 2270
8 Panipat 8577.37 2104.53 364 18540 B88071.14 43.52
9. Rohtak 103576  4242.54 409 2727.74 4933242 18.08
10. Rewari 31.08 52.20 168 122237 1828868 13.32
11, Sirsa 1.38 2.04 1.50 76496 18604.92 24.32
12, Sonipat 1166.86  5060.87 434 2781.86 4228221 1537
13. Yamunanagar 353.46 2120.76 §.00 124811 2811531 2333

9. All the above measures have been taken primarily keeping in
view that acquisition of land is a pre-requisite for basic infrastructure projects



el - {Fhaz

and other planned development works in the state. An effort has been made
through these policies to minimize the pain of farmers by ensuring a
reasonable rate of compensation and a 5ustalned social security benefit
to therm over a period of 33 years,

10.

This policy has been hailed as the most progressive initiative

at the national level. Some States in the country have tried to adapt
Haryana's Policy. A comparison may not be out of place :

2. Comparative position of the R&R Policies of Haryana & UP
States

1.

Haryana Government took a lead in the country by announcing
a Rehabilitation and Resettlement (R&R) Palicy for the Jand
owners whose land is acquired for various development projects
in the State. While the major breakthrough was made with the
announcement of minimum floor rates for determining the
compensation amoun for different parts of the State, the R &
R Policy was notified on Tth December, 2007, bul made
effective from &th March, 2005 (the day the Congress Govermment
assurmed charged in the State}. The path breaking initiativge
of grant of Annuity @ Rs. 15,000/~ per acre per annum for a
period of 33 years with a fixed increase of Rs. 500/- every year
was infroduced for the first time in this Policy, apart from other
facilities.

Following the Haryana Policy as a trendsetter, the Government
of Uttar Pradesh also annacunced its R&R Poligy in September,
2010 providing for payment of Annunty to the land owners on
Haryana pattern.

The Government of Haryana undertook a comprehensive revision
of its Land Acquisition Package, inciuding the revision of
minimum floor rates and the R&R Policy, fallowing an
anncuncement by the Chief Minister, Haryana on the floor of
the House on 7th September, 2010. The revised policy was
notified on Sth November, 2010 and made effective from
07.09.2010. Major features of the Haryana Policy and the U.P.
Policy are as under :

3.  Scheme of Annuity :

Uttar Pradesh :

)

The State of U.F. has provided for grant of Annuity amounting
to Rs. 20,000/- per acre per annum payable for a period of 33
years with a fixed increase Rs. 600/- avery year
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(i

(iii)

Further, the Policy also gives the option that where a landowner
does not want to take the Annuity, he would be given a one-
time Rehabilitation Grant of Rs. 2 40,000/~ per acre.

it has been further provided that where land is acquired fora
Company, the land owner would be entitled to aliotrnent of
shares of the Company equal to 25% amount out of the
rehabititation grant {/.e. equal to Rs. 60,000/-} at market or at
sace-value in case the company goes for an (PO,

Haryana State :

As compared to the above features of the annuity scheme of the U.P.
State, the Haryana R&R Policy provides for

(i)

(i

(i)

)

Annuity of Rs. 21,000/~ per acre per annum payable for a period
of 33 years with a fixed annual increase of Rs. 750/

The issue of giving the option of & one-time 'Rehabilitation
Grant' was considered and debated in depth. 1t was obsgerved
that it would not be desirable to give an option for ‘down-
payment of the NPV of the Annuity amount’ across the Board
for the reason that the annuity amount is meant o serve as
a social and financial security to the land owner on the one
hand and it ensures the continuity of emotionat attachment of
a landowner to the land for the annuity period. However, the
option of down-payment has been allowed in cases where a
land owner's share is less than one acre |

in cases of one-time commutation of annuity, the value of
upfront cormmutation of annuity has been fixed at 30% of the
tatal annuity amount which works out to Rs. 3,26,700/- per
acre as compared to Rs. 2 40,000/~ per acre in case of U.P
Thus, the commuted value of annuity, wherever permissible,
is higher by an amount of Rs. 86,700/~ per acre in Haryana.

Barring exceptions, Haryana Government does not ascquire
land for private companies. However, wherever any slich
acquisition is found absolutely justified for the purpose of
contiguity of projects, the Haryana policy provides for payment
of Annuity at double the rates ie. @ Rs. 42,000/- per acre per
annum with an fived annual increase of Rs. 1600/- in addition
1o implementation of ather features of the policy. This is rauch
more than what the UP Policy provides for, The Company
shares are a high risk-bearing aption whereas the Haryana
Provisions are for more remunerative.
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4. Allotment of Residential Plots :

Uttar Pradesh :

0

[t has been provided in the R&R Policy of the U.P. State that
in ‘land for development’ acquisitions, 7% of the acugired
land would be given to the original affected farmers for residential
purposes on payment of acquisition and development cost. it
further states that minimum size of the plct allotted to the
original farmer in this category would be 120 sq. mtrs,, while
the maximum size would be determinant by the concerned
authority. (This provision appears to be selfHimiting, given the
cap of 7% of the grass land prescribed to be dedicated for the
purpose and the number of affected landowners) ;

The U.P. Policy further provides that in the event of utilization
of the acquired land by the Authority for a ‘Residential Scheme’,
17.5% of the residential plots in such scheme shall be reserved
for the affected farmers. '

Haryana Siate :

0

(i)

(i)

The R&R Policy of Haryana Government is far more liberat in
this behalf wherein a provision has been made for allotment
of residential plots to each and every land owner irrespective
of the land being acquired for Government Development Projects
(e.g. Roads, Canals, Water-works etc.) or for development
projects implemented through the State Government entities
such as Haryana Urban Development Authority (HUDA,), Haryana
State Industrial & Infrastructure Devetopment Corporation
(HSHDC) or Haryana State Agricultural Marketing Board
(HSAMB). It is not limited to the land acquired and used for
a '‘Residential Scheme’ ;

The plot sizes vary between 80 sq. mirs. to 450 sq. mirs.
tinked with the size of land acquired. For instance, in case
of a eo-ghares whose acquired land is rmore than one acre,
he is entitled to a residential plot of 450 sq. mtrs. whereas
in the case of land owner whose share of acquired land is up
to 500 sq. yards, he is entitled to a residential plot of 90 sq.
mirs. Further, each of the co-shares in & land-holding is
entitiled to this facitity Thus, the Haryana Policy ensures
aliotment of a residential plot to each and every co-share with
the cap being at 50% of the acquired land, as against 7% or
17.5% in the czse of UP |

While the residential plots in case of Government developrnent
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projects {roads, canals, water works etc.) are aliotted on the
cost basis, the residential plots in the case of land acquired
for HUDA, HSIIDG and HSAMB are to be allotted at 20% lower
price than the general aliotment price ;

(v}  In addition to the provision for aliotment of residential plots to
100% of the affected land owners, provision has been made
for allotment of commercial sites at reserve price (which are
otherwise auctioned) to such of the landowners whose land
is acquired for the State entities to the axtent of 75% or more
in a Revenue Estate, subject to & minimum of one acre, as
s means of long term sustenance |

)  In case of the land acquired for the HSIDG, the land owner
has been given the option between a commercial site or &n
industrial plot of 450 sq. mirs. at 20% concessional rates.

5. Employment to the dependent of a land-owning family :
Uttar Pradesh :

The R&R Poticy of U.P. State provides for employmenttos depéndent
of the fand owning family in the concessionaire company where 100%
of the land is acquired rendering such landowners as landless.

Haryana @

Since it has not been found feasible to provide for allotment of
commercial sites/industrial plots in case of land acquired for Government
Projects (roads, canals, water works etc.) the policy provides fora Govemnment
job to one dependent miember of the landowning family in the case of
landowners whose 75% or more fand, subject to a minimum of one acre,
in a Revenue Estate is acquired for these purposes. it is clear that the
Haryana Policy is far more farmer-friendly, liberal and progressive in this
behalf.

6. Social & Community Infrastructure Facilities :

The U.P. Policy provides that wherever the fand is acgquired for an
authority/company, such authority/company would provide for basic social
amenities in such villages. In case of Haryana State, the RA&R Palicy
provides for a dedicated 2% of the compensation amount of land acquisition
cost to be incurred on provision of social and infrastructure facilities in the

vitiages and another 1% on capacity building initiatives for improving the
employability of these dependent and other landless categories of people.

7. Haryana State Policy is far more comprehensive and provides
for the following additional penefits to the landowners, on
which there is no mention in the UpP State Policy :

{i) A 'No Litigation incentive’ equal 1 20% of the basic market
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price determined for compensaticn amount ;

Assured allotment of Residential Plots for peraons whose self-
accupied residential structures get acquired for unavoidable
reasons - almost equal or bigger than the acquired sites ;

Exemption from payment of Stamp Duty and Registration
Charges on purchase of agricultural land anywhere in the State
of Haryana from out of compensation amount ;

Protection of Flectricity Connections on tube-wells at agricutturat

tariff in akemate land ;

Secheme for skill development/capacity building for the iandiess
persons dependent upon the landowners whose land is acquired
s0 as to increase their employabiity ;

Pravision of Investment Advizory Services for the landowners
whose land is acquired 50 as to advise them on prudent
investment of their compensation amount |

A well explained Grievences Redressal Mechanism with alf
processes determined and explained upfront in order to ensure
a transparent and effective administration of the Schemes.

Comparative analysis of the Haryana Policy and the UP Policy

Acquisition of land placed under three broad categories in UP State |

A,

For Government infrastructure Development Works e.g. Roads,
Canals, Water works, Sub-stations, Power plants etc.

Far Government Underiakings / Development Organisations
e.g. PSEs, Development Authorities, Industrial Development
Authorities, Housing Development Organisations etc.

. Planned Development of Residential, Commercial, Industrial,

Services Sector Projects by the Private Sector/or allotment of
land in bulk to such private developers.

Land Acquisition for Category 'C' in Haryana is highty restrictive with
a graded focus on development of the hinterland areas. Normally, the
State expects the private developers to acquire fand on their own
through direct negotiations with the landowners, The State intervention
is mited 1o 10% of the total project land in the developed areas,
20% in the areas with intermediate development, and up o 30% in
the backward areas. Further, the State intervention is meant only for
providing contiguity.
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s Subject R&R Policy of UP State  R&R Poiicy of Haryana

No. : dated 02.06.2011 State dated 9.11.2010

1. Minimum None ; However, the Yes; Minimum Floor Rate
Floor compensation amount  revised ; It varies from
Rates in UP is determined Rs. 12.00 lakh/acre to

through Arbitral
settlement with the
landowners.

In case of acquisition
for private developers,
if less than 80%
landowners agree for

acquisition by
negotiation, the
scheme shall be
reviewed, The

landowner can opt for
cash or 16% of total
land after development

ta be given free of cost
in lieu of cash
compensation.
2. No Litigation None
incentive
3. Annuity Rs. 23,000 per acre per
annum payable for a
period of 33 years with
a fixed increase of
Rs. 800/- every year
Upfront Permissible without any
payment of tirmits-dibursed as
Anriuity Rehabilitation Grani
Amount Rs. 2.76 lakh
which works out io
73.36% of the total
amount
4. Company in case of land
shares acquisition far

companies, the

Rs. 40 80 lakh/acre.

Indicative Total armount
payable in each category
is given in the statements
at Annexure-i. The
Gross amount may vary
between Rs. 21.60 lakh
to Rg. 72 lakh per acre,

The LAG may award
higher compensation
wherever the market vajue
is higher a the rates
announced are the
minimum floor rates.

Equal to 20% cf the Basic
Price of land.

Rs. 21,000 per acre per
annum payabie for 2
period of 33 years with a
fixed increase of Rs. 750/
- gvery year

Primarily & social security
penafit scheme ; upfront
cotnmtation permissible
anly in case of less than
one acre; Amount of
upfront payment is @
10% of the Gross
Amount,

Purchase of Company
shares is a high-risk
investment without any
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Sr. Subject
No.

R&R Policy of UP State
dated 02.06.2011

R&R Policy of Haryana
State dated 9.11.2010

g, Allotrnent of
Developed
Land

6. Allotment of

Residential
Plots

7. Employment

landowihers have the
option of availing
company shares equal
to 25% amount of the
Rehahilitation Grant
amount of Rs. 2,76,000/
- as per market rate on
the appointed day or at
the face vaiue of the

share in case of an IPQ .

in cases where the land
‘is  acquired for
Development, 16% of
the acquired land will
be allotted to the
tandowners free of
coast, out of which 50%
will be of residential

and 50% - non-
residential use,
Landowner may opt for

part cash in fieu of it

¥ & person becomes
jandless, 240 sq. metre
residential plot shall ba
given free,

Where 100% oftheland
i acguired for private

development,. one
dependent of the family

assured returns/
dividends. Accordingly, no
such provision has been
kept in Haryana Policy.
Instead, in cases of
acqguisition of fand for
Private Development, the
rates of Annuily and the
anmyal increase are twice
the normal amount, which
is & much better, safer
and assured option.

Hatvana Policy provides
for atlotment of
commercial sites/
industrial plots in cases
where 75% or more land,
subject to a minimum of
one acre, is acquired in
all cases of acquisitions
for HUDA, HSIDC and
HSAMB. these plots are
allotted  at 20%
discounted price and are
free from any transfer-
ability restrictions.

Haryana Policy provides
for assured allotments of
residential plots to 100%
of the landowners in the
case of HUDA, HSIIDC
and HSAME at a price
discounted by 20%. The
maximum ceiling for
allotment of land under
these plots is capped at
E0% of the acquired land.

Haryana Policy provides
for assured employment
in Government sector for
those whose 78% or more
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r, No, Subject -
o R

"ReR Poiicy of UP State .

dated.02.08.2011 -

R&R Policy. of Haryana
 State dated 9.11.2010 . .

 ‘rendered

landless

““would be adjusted in-

" Alotragnt of
. -Residential
... Plots, in case
o pqulsition

ceupied:
residential
house
+Geheme for
aridiess
personsl

“affected shall be given,

jobs in the Company as
per their educational :
qualifications. Further
sum equa! to-minimurn -
wages for 5 years will
be given cash. In case
of part acquisition,

wages for 500 days - . .
shall be given,

It a person becomes
fandiess, a 40 sq. metre
residential plot sha be
givenfree. -

Th
assured - allotment of a
-rasidential plot in these

land;  ‘subject 70 ‘&’
minumum of 2 acrésiis:
acquired for any
Government Projectother
than those for HUDA,

 HSHRDCG:and HSAMB.

-Gli'éy provides for

cases where a sell-
residential

gets acquired for’

.. unavoidabié reasons.

Agticultural . / non-.

agricultural labourer

Wwages rangingfrom 250"

“to 625 days. -

The féciliw granted to

purenas
© agricutural -
fand in

-~ -Socialt &
O ta bo gl 117 15111 AR

1t the landowners who buy

- ... agricultural land within
Cthe.

~_compensation within

amount of

one year in the State of

Uttar Pradesh.

Hayana ...
St T Kigan Bhawan cum
" Gommunity Center and

Moda! School (Vill std.)

Specﬁiaﬁd provision made
for capacity-building and

skill development of ...
-these categories.for, . .

improving their empioy
ability with 1% .of the.
compensation ameunt. ..
allocated/earmarked. for.
the purpose. '

The facility granted tothe o

landowners who-buy" -
agricultural land “within
the amount™ "ol
compensation Within twe
years in the State of
Haryana. o

amount witt be shent-ah
creation of community ~
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: Sr No:. "'él‘ubjéﬂt

oNes

R&R Policy of UP State
dated 02.08.2011

R&R Policy of Haryana
State dated 9.11.2010

: ‘f"l‘rjf!'*éét'i‘.t;‘fcture
it

4 fvestment
‘Advisory
o Services

-~ (Grieverices
- Redressal
MeCHgism

S Effiient
admihistration
“gFthe
penafits

- CImplenien-
- tation ssues

along with play ground
will be developed by the
Private Developer

No Provision

Mo Provisian

No mention

It is difficult to
understand as to how
the landowners would

allocate the 16%
developad land
amongst themselves.
There is also

uncertainty about the
allocation of inter-se-
non-agricultural users
in respect of 50% of the
returned land. ttis likely
to lead to disputes.
Further, the
identification of affected
landless persons to
whom wages are
proposed to be paid
remains a major issue.

infrasturcture facilities
and 1% on skili-develop-
ment initiatives, which is
much larger in scale,

These services would be
arranged for the
landowners for alternate
investment  options
bridging the knowledge
aap.

Specific provision for a
Grievances/Disputes
Resolution mechanism
made 50 as to save the
landowners fram any
litigation

The Policy targets at a
fransparent and hassle-
free administration of
benefits in a time-bound
manner ail application
forms devised it advance,

.The Policy is being

implermented without any
bottlenecks.



(7)152 gearon e EiT [7 w8, 2012

*{Rao Narender Singh]- e

3. Justas developmentis a dynamic process $o Is the process
of land acquisition; The Government of the day is alive and sensitive to this
reality. lts efforts at revising and updating the policy have been inspired by
this concern. In the same spirit, the Government will continue to explore
the possibilities of further improving its policy of land acquisition. Hawever,
the Government does understand that such a policy cannot be frozen at
any point in time. [t necessarily has to be responsive to the aver-changing.
sircumstances. Accordingly, our Governmerit reaffirms its commitment to
continue to strive to further improve the policy as per requirements from

time-to-fime.
ﬁ2012F13$WWWWﬂﬁfTﬁT
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Mr. Speaker : Hon'ble Members, now the discussion on the Budget
Estimates for the year 2012-13 wil be resurned. Anybody wants to speak
on the Budget or everybody wants to leave ?

mwmmzwmmwzﬁr%ﬁuﬁ%ﬁﬁat
5 00 O'Clock, everybody wants to go and the House may be adjourned.

Mr. Speaker : | wish Smt. Kavita ji, may speak on budget estimates
for the year 201213,
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Mr. Speaker : thank you very much. Now the Hon'ble Finance
Minister will give the reply on Budget Estimates for the year 2012-13.
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Mr. Speaker : is it the sense of the House that the time of the Sitting
of the House is extended for five minutes

Voices : Yes, Yes,

Mr. Speaker : The tirme of the Sitling of the House is extended for
five minutes,

¥ 2012—13 B FOE agar @ wA' uww T4t
U7 HIST.

Mr. Speaker : Hon'ble Member, now discussion and voting on the
demands for grants on Budget Estimates for the year 2012-13 will take
place.

Ag per the past practice and in order to save the time of the House,
the demands on the order paper will be deemed to have been read and
moved together, Hon'ble Members can discuss any demand but they are
requested to indicate the demand nurmber on whlch they wish to raise
discussion.

That a sum not exceeding T 47,85,67,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No, 1 — Vidhan Sabha.
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That a sum not exceading T 75,35,60,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-12 in respect of
charges under Demand No. 2 — Governor & Council of Ministers,

That a sum not exceeding T 128,44,18,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 201213 in respect of

charges under Demand No. 3 — General Administration,

That a sum not exceeding T $22,72,22,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 4 — Revenue,

That a sum not exceading T 121,69,34,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 5 — Exgise & Taxation.

That a sum not exceading T 3516,59,45,000 for revenue
expenditure be granied to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 6 — Finance,

That a sum not exceeding T 387.49,48,000 for revenue
expenditure be granted to the Governor to defray charges that will
comme in the course of payment for the year 2012-13 in respect of

charges under Demand No. 7 — Planning and Statistics,

That a sum not exceeding T 1148,47,72,000 for revenue
expenditure and ¥ 1540,13,80,000 for capital expenditure be
granted to the Governor fo defray charges that will come in the course
of paytnent for the year 2012-13 in respect of charges under Demand
No. 8 — Building & Roads,

That a sum not exceeding ¥ 8177,35,03,000 for revenue
expenditure be grantad to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No. 9 — Education.

That & sum not exceeding ¥ 307,55,06,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No, 10 — Technical Edugation.

That a sum not exceeding T 123,87,09,000 for revenue



T¢ 201213 BT GWE SYTHT B A O A Ty wHET  (7)150

expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No, 11 — Sports & Youth Weifare,

That a sum not exceeding ¥ 10,64,79,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No. 12 — Aris & Culture,

That a sum not exceeding T 1648,80,08,000 for revenue
expenditure be granted to the Governar to defray charges that will
ceme in the course of payment for the year 2012-13 in respect of

charges under Demand No. 13 — Health.

That a sum not exceeding ¥ 90,01,03,600 for revenue
expenditure and T 420,00,05,000 for capital expenditure be
granied to the Governor to defray charges that wilf come in the course
of payment for the year 2012-13 in respect of charges under Demand

No. 14 — Urban Developrment.

. That a surn not exceeding ¥ 1251,26,97,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No. 15 — Local Government.

That a sum not exceeding ¥ 33,07,49,000 for revenue
expenditure and T 20,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand

Na’ 16 — Labour.

That a sum not exceeding ¥ 74,79,88,000 for revenue
expenditure and T 1,000 for capital expenditure be granted o
the Governor to defray charges that-will come in the course of
payment for the year 2012-13 in respect of charges under Damand

No. 17 — Employment.

That & sum not exceeding ¥ 146,81,04,000 for revenue
expenditure and T 43,89,33,000 for capital expenditure be granted
o the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand
No. 18 — Industrial Training.

That & sum not exceeding T 206,90,25,000 for revenue
expenditure and ¥ 2,63,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand
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No. 18 -— Welfare of 8Cs & BCs.

That a sum not exceeding ¥ 1727,06,02,000 for revenue
expenditure and ¥ 2,83,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Dernand
No, 20 — Social Security & Woelfare.

That & sum not exceeding ¥ 631,95,78,000 for revenue
expenditure and ¥ 50,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand
No. 21 — Women & Child Development. '

That & sum not exceeding ¥ 64,11,37,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 22 — Welfare of Ex-servicemen.

That & sum not exceeding T 206,88,00,000 for revenue
expenditure and ¥ 5410,70,00,000 for capital expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 201213 in respect of charges under Demand

- Ng., 23 — Food & Supplies.

That a sum not exceeding T 1406,77,06,000 for revenue
expenditure and T 474,50,00,000 for capital expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2012-13 in respect of charges under Demand

No. 24 — Irrigation,

That a sum not exceeding T 83,19,86,000 for revenue
expenditure and ¥ 2,02,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Pemand

No. 25 — Industries.

That a2 sum not exceeding T 16,16,30,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 201213 in respect of

charges under Demand No. 26 — Mines & Geology.

That a sum not exceeding T 894,53,47,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-1% in respect of
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charges under Demand No. 27 — Agriculture,

That a sum not exceeding ¥ 465,36,14,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 28 — Animal Husbandry & Dairy

Development,

That a sum not exceeding ¥ 29,54,49,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 29 — Fisheries,

That a sum not exceeding ¥ 266,10,19,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 30 - Forests & Wildlife.

That a sum not exceeding T 5,40,53,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No. 31 — Ecology & Environment,

That & sum not exceeding T 14681,08,66,000 for revenue
expenditure be granied to the Gavernor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 32 — Rural & Community

Development.

That a sum not exceeding T 188,88,00,000 for revenue
expenditure and T 19,05,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand

No. 33 — Co-operation,

That 2 sum not exceeding T 1422,98,05,000 for revenue
expenditure and ¥ 164,69,00,000 for capital expenditure be
granied to the Governor to defray charges that will come in the course
of payment for the year 2012-13 in respect of charges under Demand

No. 34 — Transport.

That a sum not exceeding ¥ 2,79,23,060 for revenue
expenditure and ¥ 22,00,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand
No. 38 — Tourism.

That a sum not exceeding T 1896,48,03,000 for revenue
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expenditure and ¥ 85,00,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of

payment for the year 2012-13 in respect of charges under Demand
No. 36 — Home.

That a sum not exceeding ¥ 21,70,35,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the caurse of payment for the year 2012-13 in respect of
charges under Demand No. 37 — Elegtions,

That a sum not exceeding T 1074,54,00,000 for revenue
expenditure and T 115€,10,00,000 for capital expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2012-13 in respect of charges under Demand
No. 38 — Public_Health & Water Supply.

That a sum not exceeding ¥ 67,53,00,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No, 39 — tnformation & Publicity.

. That a sum not exceeding T 3913,96,98,000 for revenue
expenditure and ¥ 910,63,00,000 for capital expenditure be
granted to the Governar to defray charges that will come in the course
of payment for the year 2012-13 in respect of charges under Demand
No. 40 — Energy & Power,

That a sum not exceeding T 25,80,00,000 for revenue
expenditure and ¥ 1,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand
No. 41 — Electronics & iT.

That a sum not exceeding T 307,74,19,000 for revenue
expenditure be granted to the Governar fo defray charges that wilt
come in the course of payment for the year 2012413 in respect of
charges under Demand No. 42 — Administration of Justice.

et oA A7 1T —r =LA

That a sum not exceeding ¥ 95,43,36,000 for revenue
expenditure be granted to the Governor to defray charges that will
come it the course of payment for the year 2012-13 in respact of

charges under Demand No, 43 — Prisons.

That & sum not exceeding ¥ 43,64,30,000 for revenue
expenditure and ¥ 11,00,000 for capital expenditure be granted
to the Gavernor to defray charges that will come in the course of



T a012—13 B ToE e o At uw wal qur wEEe (Thes

payment for the year 2012-13 in respect of charges under Demand
No. 44 — Printing & Stationery. :

That a sum not exceeding ¥ 874,09,50,000 for capital
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 45 — Loans & Advances by State
Government.

{No member rose 10 speak)

Mr. Speaker : Hon'ble Members, now, the demands will be put to
the vote of the House. :

Mr. Speaker ; Question g

That a sum not exceeding T 47,85,67,000 for revenue
expenditure be granted fo the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 1 — Vidhan Sabha.

That a sum not exceeding ¥ 75,35,60,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No, 2 — Governor & Council of Ministers.

That a sum nol exceeding T 128,44,18,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No. 3 — General Adminigtration.

-That a sum not exceading ¥ §22,72,22,000 for revenue
expenditure be granted {0 the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 4 — Revenue.

That a sum not exceeding T 124,69,34,000 for revenue
expénditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 5 — Excise & Taxation,

That a sum not exceeding ¥ 3516,59,45,000 for revenue
expenditure be granted to the Governor to defray charges that wilt
come in the course of payment for the year 2012-13 in respect of

charges under Demand No. 6 — Finance.

That a sum not exceeding ¥ 387‘,49,48,000 for revenue
expenditure be granted to the Governor to defray charges that will
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come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 7 — Planning and Statistics.

That a sum nat exceeding ¥ 11,48,47,72,000 for revenue
expenditure and ¥ 1540,13,80,000 for capital expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2012-13 in respect of charges under Demand

No. 8§ — Building & Roads.

That a sum not exceeding ¥ 8177,35,03,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No. 9 — Education.

That a sum not exceeding ¥ 307,55,06,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No. 10 — Technical Education.

That & sum not exceeding ¥ 123,87,09,000 for revenue
expenditure be granted to the Governor to defray charges that will
came in the course of payment for the year 2012-13 in respect of

charges under Demand No. 11 — Sports & Youth Welfare,

That 2 sum not exceeding T 10,64,79,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 12 — Arts & Culture.

That a sum not exceeding ¥ 1648,80,08,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 13 — Health,

That & sum not exceeding ¥ 90,04,03,000 for revenue
expenditure and ¥ 420,00,05,000 for capital ‘expenditure be
granted to the Governor o defray charges that will come in the course
of payment for the year 2012-13 in respect of charges under Demand
No. 14 — Urban Development.

" That a sum not exceading ¥ 1251,26,97,000 for revenue
expenditure be granted to the Governor to defray charges that will
corne in the course of payment for the year 2012-13 in respect of

charges under Demand No. 15 — Local Government,

That a sum not exceeding ¥ 33,07,49,000 for revenue
expenditure and ¥ 20,000 for capital expenditure be granted
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to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand
No. 16 - Labout.

That a sum not exceeding ¥ 74,79,89,000 for revenue
expenditure and T 1.000 for capital expenditure be granted to
the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand

No. 17 — Employment,

That a sum not exceeding T 146,81,04,000 for revenue
expenditure and T 43,89,33,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment far the year 201213 in respect of charges under Demand

No. 18 — Industrial Training.

That a sum not exceeding ¥ 206,90,25,000 for revenue
expenditure and T 2,63,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand
No. 19 — Welfare of SCs & BCs. '

That a sum not exceeding ¥ 1727,05,02,000 for revenus
expenditure and ¥ 2,83,00,000 for capifal expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand
No. 20 — Social Security & Welfare.

That a sum not exceeding T 631,85,78,000 for revenue
expenditure and ¥ 50,00,33,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand
No. 21 — Women & Child Development.

That a sum not exceeding T 64,11,37,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 22 — Welfare of Ex-servicemen,

That a sum not exceeding ¥ 206,28,00,000 for revenue
expenditure and ¥ 5410,70,00,000 for capital expenditure be
. granted to the Governor to defray charges that will come in the course
of payment for the year 2012-13 in respect of charges under Demand

No. 23 — Food & Supplies.

That a sum not exceeding ¥ 1406,77,06,000 for revenue
expenditure and T 474,50,00,000 for capital expenditure he
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granted to the Governor to defray charges that will come in the course
of payment for the year 2012-13 in respect of charges under Demand

Mo. 24 - lrrigation,

That a sum not exceeding ¥ 83,19,86,000 for revenue
expenditure and ¥ 2,02,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand
No. 25 — Industries.

, That a sum not exceeding ¥ 16,16,30,000 for revenue
expenditure be granted to the Governer to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No, 26 — Mines & Geology,

That a sum not exceeding ¥ 894,5347,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 27 — Agriculture,

That @ sum not exceeding ¥ 465,36,14,000 for revenue
expendifure be granted to the Gavernor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges undar Demand Mo, 28 — Animal Husbandry & Dairy

Development.

That & sum not exceading ¥ 29,54,49,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 28 — Fisheries, '

That & sum not exceeding ¥ 266,10,19,000 for revenue
expenditure be granted to the Goverror to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 30 — Forests & Wildlife.

That a sum not exceeding ¥ 5,40,53,000 for revenue
expendifure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No. 37 — Ecology & Enviropment,

That a sum not exceeding ¥ 1461,08,66,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges undar Demand No. 32 — Rural & Community

Development.
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That a sum not exceeding T 186,88,00,000 for revenue
expenditure and T 1905,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand

No. 33 — Co-operation,

That a sum not exceeding T 1422,98,05,000 for revenue
expenditire and ¥ 164,69,00,000 for capital expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2012-13 in respect of charges under Demand

No. 34 — Transport.

That & sum not exceeding ¥ 2,79,23,000 for revenue
expenditure and ¥ 22,00,00,000 for capital expenditure be granted
to the Govemnor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Denrand
No. 35 — Tourism,

That a sum not exceeding T 1896,48,03,000 for revenue
expenditure and T 95,00,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand
No, 36 — Home,

That a sum not exceeding T 21,70,35,000 for revenue
expenditure De granted to the Gavernor to defray charges that will
come in the course of payment for the year 2012- 13 in respect of
charges under Detnand No. 37 — Elections.

That a sum not exceeding ¥ 1074,54,00,000 for revenue
expenditure and ¥ 11,56,10,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in respect of charges under Demand
No. 38 — Public Health & Water Supply.

That a sum not exceeding T 67,53,00,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 39 - [nformation & Publicity.

That a sum not exceeding T 3913,96,98,000 for revenue
expenditure and T 910,63,00,000 for capital expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2012-13 in respect of charges under Demand

No. 40 — Energy & Power.

That a sum not exceeding ¥ 25,80,00,000 for revenue
expenditure and ¥ 1,006,000 for capital expenditure be granted
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to the Governor to defray charges that wili come in the course of
payment for the year 2012-13 in respect of charges under Demand
No. 41 — Electronics & IT. ‘

That & sum not exceeding T 307,74,19,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No. 42 — Administration of Justice.

That a sum not exceeding T $5,43,36,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of

charges under Demand No. 43 — Prisons;

That & sum not exceeding T 43,64,30,000 for revenue
expenditure and ¥ 14,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in the course of
payment for the year 2012-13 in regpect of charges under Demand

No. 44 - Printing & Stationery.

That a sum not exceeding T 874,00,50,000 for capitai
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2012-13 in respect of
charges under Demand No. 45 — Loans & Advances by State
Government.

{The motion was carried)

Mr. Speaker : Hon'ble Members, now the House is adjourned til
2.00 PM. on friday the 9th March, 2012,

(The Sabha then *adjourned tiil 2,00 P.M. on Friday the 9th
— ~ Marct, 2012).

50101—H.V.8.~H.G.P.,, Chd.



